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Now we will start further discussion on the
Budget.' Dr. M. Aram. Let him complete

his speech.

PROF. SAURIN BHATTA-
CHARYA  (West Bengal): It is his maiden
speech.

THE DEPUTY CHAIRMAN:

I thought you were to complete your speech..
(interruptions).. Dr Aram, it is your maiden
speech. We welcome you to do that. But that
does not mean that I would not ring the bell.
You have to confine yourself to a certain
time.. (Interruptions)..

SHRI S. K. T. RAMACHANDRAN
(Tamil Nadu): It is his maiden speech. Kindly
give him the time required, Madam.

THE DEPUTY CHAIRMAN:
Never mind. There are other people also. I
have to go by the list.

THE BUDGET (GENERAL) 1994-95
Contd.

DR. M. ARAM (Nominated): Madam
Deputy Chairman, this is the first time I have
the great honour and privilege to address this
august House. So, may I place on record my
profound sense of gratitude to the revered
Rashtrapatiji for nominating me to the Rajya
Sabha and also my thanks to the hon. Prime
Minister?

Madam, education and rural development
have been my twin passions, my life-long
preoccupations. So, may I share with hon.
Members my thoughts on these two vital
dimensions of nation-ibuillding with special
reference to the Budget for 1994-95

There are special moments in the evolution
of a nation when critical developments
converge and create a
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historic situation. I  think, the present is one
such moment. For the first time since
Independence, a majority of the Indian people
are today literate—53 per cent.  For the first
time, our Constitutional obligation for free
and compulsory education for all children—
Article 45—is near-ing fulfilment. For the first
time, the Prime Minster has categorically stated
that education will have an outlay of 6 per cent
GDP by the end of the lecade...
(Interruptions... for the first time, an upsurge of
people's power, particularly women's ~ power,
will occur in this country, in all Pan-chayats and
Municipalities, according to the 73rd and 74th
Constitutional amendments Also Madam, for
the first time, the world community and the UN
system are carrying on global crusade for
"Education for All by 2000 A.D. Tho
convergence of all these critical
developments provides a historic  opportunity
for education. Sir, today, expenditure on
education is not considered expenditure but as
investment. At present 3.6 per cent of the GDP
is spent on education. But progressively
this will increase to 6 per cent by 2000 A.D.
This will be reflected in the Ninth Five-Year
Plan. Now, there is a strong political will at the
highest level. The budget provision for
education in 1994-95 is in the order of Rs.
2,423.61 crores, the highest so far.

The 1986 National Policy on Education and
the Programme of Action were revised in
1992 and adopted by Parliament. This serves
as an exce- llent framework for educational
development. Both NPE and POA ware
evolved by a consensual process

The first thrust area is the Literacy
Mission. This is a success story. At present
238 Total Literacy Campaigns are going on
in the country. What makes the LTC
successful? It
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is area-specific, time-bound, volunteer-based
and result-oriented. The literacy wave first
began in Ernakulam district ond is now
moving all over the country. Kerala
and Pondicherry  have already achieved total
literacy. Karnataka is about to achieve it.
Tamil Nadu should not take long. West Bengal
hag done very well and won the UNESCO aw-
ard.  The real challenge lies in the States Of
Bihar, Uttar Pradesh, Madhya Pradesh,
Rajasthan and also in Andhra Pradesh. The
Bihar Education Project, the U.P. Basic Edu-
cation Project, the Rajasthan Lok Jumbish
Project and the A. P. Primary Education Project
are some creative responses to  the

challenge. The second thrust area is Primary
Education. The new District  Primary
Education Programe lays emphasis on
partidpatary planning and decentralised
management. Th stress is On the education of

the girl child. This programme of "Education
tor All" will be implemented throughout the
country in at least 110 districts during the
Eighth Plan period with an outlay of Rs.
195 crores. We could raise additional
resources by the levy of an Education Cess.

With  Qualitative expansion of lit
eracy and elementary education
there has been a decline in quality.

So, the present attempt is to imp
rove quality and enhance relevance.
Elementary  education should be en
riched. All schools must have music
teachers. Health education and
consumer education should be intro
duced. The present burden of text
books must be reduced. The re
commendations ~ of  Yashpal = Commit

tee should be implemented. The pre
sent syndreme of  syllabus-text-book
examinations should be replaced by
an activity curriculum.

The increase in female literacy will make a
positive impact on the population issue.
Action research studies have conclusively
established'
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a direct correlation between increased
literacy and enhanced acceptance of the small
family norm. The more the literacy, the more
the acceptance rate of family planning.

it the content of education is not linked to
economic development, the result will be
educated unemployment. This problem has
assumed serious proportions and determined
efforts will have to be made to reduce
educated unemployment. This problem has
assumed serious proportions and determined
efforts will have to be made to reduce edu-
cated employment. The modem graduate is
not only unemployed, but is also
unemployable. That is the seriousness of the
situation. In Coi-mbatore district,
Sundakkamuthur village was the first to attain
100 per literacy. First we had to conduct a
household survey to asses the extent of
illiteracy. The Chairman of the Village
Planning Committee said—it is an interesting
story—"Don't worry, we have many VIPs in
our village The letter "V" stands for Velai, "I"
stands for Illada and "P" stands for Pasanga.
Velai Illada Pasanga, Young people with no
work, no jobs." There are many VIPs here
who would take up this household survey." In-
deed, they finished the survey in two days.

Madam, one of the major recommendations
of the New Education Policy is establishment
of a Rural University. The Gandhigram
pattern of Rural University combines acade-
mic excellence and social relevance and the
courses are need-based. A study was made
about the graduates who go out of the
Gandhigram University of which I had the
privilege of being) Victe-Chancellor fort
several years. This study shows that 64 per
cent of the graduates are employed
immediately and during the year, 20 per cent
go for higher studies and 5 per cent are self-
employed. The Gandhigram graduates
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become "part of the solution" And not "part of
the problem." The Gandhigram model should
be replicated with necessary modifications.
The National Policy on Education, 1986 says:

"The new pattern of the Rural
University will be consolidated and
developed on the lines of Mahatma
Gandhi's revolutionary ideas on education
so as to take up the challenges of micro-
planning at grass root level for the
transforms tion of rural areas."

2 would urge the Government to take steps
to implement the Rural University Scheme.
May I also urge the Government to expedite
the functioning of the Nagaland Universe an
area whether I worked for many years for
peace mission and also to strengthen the
finances of the North-Eastem Hill University.
I agree with the hon. Member who said that
the North-Eastern region should get high
priority in the matter of finances.

Madam, the open system of education is an
innovative approach to achieve the goal of
education for all. Therefore, the open, system
of education should, be expanded and the
Budget provision should be augmented .

Coming to rural development, I welcome
the massive outlay of Rs. 7010 crores in the
Budget for the year 1994-95 which is a 40 per
cent increase over the previous year's outlay
of Rs. 5010 crores. But the crucial question
which many hon. Members have raised here
the other day and with which I fully agree is:
How will this huge amount be utili-lised?
Will it reach the beneficiaries? Therefore, the
present system of implementation will have to
be revamped, thoroughly and leakages will
have to be plugged. Even the attitude of the
beneficiary should change.
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Repayment ethics should be cultivated. A
research study was made around the
Grandhigram University. A researcher went
to the villagers who were recipients of this
aid and they were getting some differential
rate of interest. So, they asked, "What is a
DIR?" He said, "DIR means differential
interest rate." But they said, "DIR means
don't insist on repayment." So, repayment

ethics has to be developed simultanously.

Madam, the Seventy-third Constitutional
Amendment stipulates that 30 per cent of
Panchayat leaders and members will be of
women. This, I believe, is a creative factor, a
new factor and the emergence of women
power will surely help in solving several
problems in the countryside. Madam, the
Ministry should formulate special training
schemes for women panchayat leaders and
there should be adequate Budget provisions
for this purpose. Madam, 1994, this year is
the year of the 125th Birth Centenary of
Mahatma Gandhi, the Father of the Nation.
He was indeed a creative genius of the first
magnitude. When I met Albert Einstein many
years ago, he said the following words which
still ring in my ears: "Mahatma Gandhi is the
greatest political genius of the modem world.
The power of his ideas is bound to grow in
the years to come." Even ten years before the
advent of political independence in the year
1937 itself Gandhiji conceived a new scheme
of educa-lion. a new concept of

education,
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called Naj Talim. Dr. Zakir Hussain and
Acharya Vinoba Bhave and others helped in
giving a coucrera shape to the Nai Talim.
When we commemorate the 125th Birth Cen-
tenary, this year, of the Mahat-ma,—I
understand a high-powered committee has
been constituted with the Prime Minister as
the Chairman —the programmes should not
be merely commemorative but should be
substantive. Also, programmes, like the
Khadi and Village Industries should be given
a new filip. Another high-powered committee
with the Prime Minister as its Chairman is
working on this and we are eagerly waiting
for its recommendations and proposals and
they should get reflected in the revised
Budget for the year, 1994-95.

Madam, in conclusion, my I quote what our
revered Rashtrapatijisaid when he
inaugurated the Education Summit on
"Education for All', only recently in Delhi.
He said: "In my considered view, the mission
for "Education for All" seeks to accelerate the
emergence of a higher level of civilization in
this planet— A civilization that cherishes and
energies the past elements of tradi-tional
culture, draws upon the whole some potential
of science and technology and fosters the
spirit of humanism, peace and friendship bet-
ween man and man and nation and nation
around the world."

Madam, India will come to her own with
this new mission of education and peace on
which there is great consensus and unanimity
in the House. Since time immemorial, India
has valued learning and teaching. "Acharya
Devo Bhava" is something that emanated
from this country and Vinobaji went further
and said, "Shishya Devo Bhava" The quest
for truth has been the central endeavour of
the Indian civilisation. The soul of India will
shine again and her light will spread around
the world through, her
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new mission of education and peace.

I think it is our good fortune that at this
historic juncture, we have, at the helm of
affairs, a scolar and philosopher, our Prime
Minister Shri P. V. Narasimha R]ao.

With these words, I welcome and support
the Budget for 1994-95. May I thank you,
Madam or giving me this opportunity to
speak to the House.

THE DEPUTY CHAIRMAN: MR. Jaipal
Reddy. Are you the only speaker from your
party or is there anybody else?

SHRI S. JAIPAL REDDY (Aadhra
Pradesh): Kamlaji is there.

Madam, with the presentation of the Fourth
Budget by Dr. Manmohan Singh, the Indian
economy has turned a full circle. We are back
to square one. Dr. Manmohan Singh has not
only lost his Midas couch, but he is finding
himself at his tether's end. This Budget was a
sore disappointment for the supporters of the
New Economic Policy while being a sad
confirmation of the worst apprehensions of
the critics of the New Economic Policy. In
other words, the candle of Dr. Singh's
constituency has begun to be burnt from both
the ends. The "Economist" of London, which
hag been a great admirer of Shri Manmohan
Singh, referring to the Budget said: 'India
goes for broke." The Indian industrialists,
while cautiously welcoming the Budget, have
expressed many deep fears about the
deindustrialisation that this Budget will
further spur. The most ardent admirers of Shri
Manmohan Singh have been the stock
brokers. Even they have been disappointed. It
has spelt gloom even for the stock market. It
has exposed not only the bankrupcy of the
Government of India's economic position, but
also the intellectual insolvency of the
liberalisation policy,
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which has been dictated to us by the IMF and
the World Bank. It has provided a
dramatic ~ demonstration of the criticism we
have been offering of the new economic
policy in the last three years. It is not only
dramatic, but it has also  proved to be
uaumatic for the poor people of India.
What was the supreme  objective of the new
economic policy which was launched in
mid-1991? That was  macro-economic
stabilisation through reduction in fiscal deficit.
It was in regard to this objective that all the
steps  which  were taken were justified.
Where do we find Ourselves?  Our failure on
this very, very important count has not only
been colossal but also criminal. Madam, the
targetted fiscal deficit was 4.7 per cent in
1993-94. In fact, it was 4 par cent. It was
later revised upwards and raised to 4.7 per
cent. None of the critics of  Shri
Manmohan Singh ever anticipated that
this deficit would  rise to 7.3 per cent.
What are the reasons? The real mischief
does not lie in fiscal deficit. =~ The mischief
lies in revenue deficit. The revenue deficit
in 1990-91 was 2.7 per cent of our GDP. What

is the revenue deficit this year in ~ 1993-94?
(Interruptions) I am talking of  revenue
deficit. It was 2.7 per cent in 1990-91.

This year it has risen to 4.7 per cent. I
should congratulate ~ Shri Manmohan Singh
on this monumental achievement because no
other Finance Minister in the history of
India could really perform this  miracle.
Revenue deficit in 1990-91 was Rs. 18,562
crores. "What is the figure this year? Rs.
34,058 crores! Madam, the interest
payments before Mr. Singh ~ took  over,
were globbing up 39 per cent of our total
revenue. After three years of fiscal
stabilisation  interest payments are gobbling
up 53 per cent of our total revenue. If we
look at the Budget papers, it would be
evident that the proposed borrowing, from
both Indian and foreign sources would
be of the order of Rs. 47,850 crores. This
amount will only suffice
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to pay interest on the past debt. That means,
we have reached a stage, which we had never
reached before, when we are borrowing only
to pay interest on past debt. Was the situation
so bad in 1990-91? Was the situation ever so
bad in the history of free India? What caused
this kind of a situation? Obviously, the soar-
ing revenue expenditure. If the fiscal deficit
was caused by increased outlays in capital
expenditure, that would have had some
redeeming features . there would have been
some silver lining in the dark cloud of gal-
loping fiscal deficit. But that is not the case.
There has, in fact, been a decline in the capital
expenditure. The provision for capital
expenditure in the Central Plan and Central
assistance for State Plans -came down by 6
per cent in nominal terms; not to speak of real
terms. In other words, the reduction in the
Central Plan outlay and assistance came down
by 15 per cent in substantive terms. It was
very interesting to hear the explanation from
Mr. Singh on Doordarshan, soon after he.
presented his Budget. He said, "Don't bother
about fiscal deficit. After all, in, India there is
a lot of blackincome.”" If you take black
income into consider. ation, the percentage of
fiscal deficit would comedown. What .a
.wonderful piece of sophistry... (Interrup-
tions) ...

SHRI S. K. T. RAMACHAND-RAN
(Tamil Nadu): Madam, we know about black
money and black market but we,.have never
heard of black income.

SHRI S. JAIPAL REDDY: Madam, I
cannot treat Parliament as a class. Therefore,
I refuse to be drawn into a debate with my

friend.
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THE DEPUTY CHAIRMAN: It there are
no interruptions, I think, we can then have
the business in a more orderly manner.

SHRI S. JAIPAL REDDY; This
proposition, strange and perverse as it is,
could be valid in 1991-92 as well? Why did
he come forward with this formulation only
now?

Another explanation was that, after all,
fiscal deficit is not to be bother-ed about, for
it could stimulate demand in the market.

Apparently, he has made a somersault from
being neo-classist to being a neo-Keynesian. It
will have some substance if the expenditure,
as I said earlier, was incurred in capital
expenditure, in Plan outlays, in creation of
assets, in increasing infrastructural strength of
our econmoy, in removing the supply bottle-
necks, in improving the supply responses. No.
All this money was spent away on wasteful
things. In this background of frightening fiscal
deficit, Dr. Manmohan Singh was so generous
as to give away Rs. 2,300 crores in customs
duties. Why? Because Dr. Singh can disobey,
ignore, disregard the aspk rations of the
people of India, the protests of the Opposition,
but cannot afford to ignore the directive of the
International Monetary Fund. The
International Monetary Fund has, no doubt,
advised the Government to reduce the fiscal
deficit. But is was more interested in getting
India's borders opened up for the goods of
multinationals. Therefore, the IMF does not
lose sleep if your deficit goes up. But it would
find fault with you in ease you did not reduce
the height of your tariff wall. It is a very
strange approach.

Everybody talks of the examples of Asian
tigers like Singapore, Hongkong, South
Korea, even Thailand and Indonesia. I don't
consider them to be proper examples. Even
if they aee considered to be proper examp-
les are you following their example?
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What was done in those countries? External
liberalisation, what is also known as
globalisation, followed internal deregulation,
followed State protection and State
intervention. External liberalisation came last
after the internal strength of the economy
wag built up. But what are you doing? You
are going in a reverse direction. You are
opening up the economy without streng-
thening the Indian economy. Therefore, my
genuine fear is that our economy will fall
between two stools. We will have the worst
of both words,

Now, let us take stock of the ec onorny as
it obtains today in India. The economy in our
country today is causing concern because the
growth is sluggish. What is the growth rate?
3.8 per cent. That again is because of the
contribution from agriculture. Fortunately,
for you for the past four or five years the
rain-god has been meciful to all of us. I don't
really believe in God. But I do pray to rain-
god because our entire economy still depends
on rain-god.

THE DEPUTY CHAIRMAN; You are
praying for rain-god because you prefer rain.

SHRI S. R. BOMMAI (Orissa): You are
thankful to the monsoon, not to Dr.
Manmohan Singh.

SHRI S. JAIPAL REDDY; I am appalled
to find that Dr. Manmohan Singh takes credit
even for the good monsoon. The industrial
growth this year has been only 1.2 per cent.
The capital goods manufacturing has
experienced a negative growth of eight per
cent that is minus eight per cent. Is that what
you are proud of? We were told in 1991 that
the structural adjustment policy would take
three years to deliver goods. Now, three years
have passed. We now know the goods that
this policy has delivered. The Government
takes a lot of credit for the foreign
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exchange reserves. But what do they consist
of? Is our foreign exchange position very
comfortable? If that was so, how is it that
India's rating in the market of international
credit has not been revised upward by
Moodys? How is it that our rating remains at
the same place as it was four years back?
These reserves, Madam, I would like to
submit, are fragile. You cannot really depend
on them. Madam, 1.3 billion dollars came into
the equity market. 2.5 billion dollars came
through Euro-issues and the remaining money
was purchased by the Reserve Bank of India.

¢ Now, the Government talks of export
performance. It is true that our exports
grew up by 21 per cent. But how did it
happen? You will be able to bamboozle
the people with this kind of statistics. Our
base last year was so low that our per
formance on export-front had to be as
high as it turned out. The question is;
Will we be able to  repeat this next year?
Is this gowth sustainable? And this
performance was also on account of the
market

partial opening of the Russian

in dollar  terms which was not
available to you last year. Madam, quite apart
from the bad situation we are finding
ourselves  in, we may also be in for nasty
surprises in the next fiscal year. I don't like to
The statistical ~ possibility

If you consult

sound eynical.
next year is a bad monsoon.
any meteoralogist, you will be told so. I wish
this sign goes wrong. Secondly, the oil
prices in the world market can go up.
This year we could manage because  the

oil
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prices were at a historic low. The kind of hot
money in foreign exchange reserves which we
gathered could also be withdrawn. These are
the dangers that our country must guard itself
against. Apart from spelling gloom for the
stock market, the Budget, I find, has spolt
doom for the small sector. Of Rs. 106
additional excise levy sought to be raised. Rs.
100 crores are to come from the small sector.
Why do you declare this kind of war against
the small scale-sector which has made such a
great contribution to Indias exports? The steel
sector is facing sickness. You have allowed
steel to be imported. You have also re duced
the Customs duty on steel. I do not know why
such a policy has been initiated. I do not see
any method in this mad ness. Take for
example, the agro-paper units. They account
for 30 per cent of paper production in the
country. On account of changes in excise duty
they face the prospect of closure. You have
simplified the tariff structure. I welcome that
because the tariff structure has long been in
need of simplification. But should the
consequential burden be necessarily passed on
to the small-scale sector? Should you not take
care of the small—sector before going for
simplification in the tariff structure? Now the
relatively well to do sections have been given
concessions in the sphere of direct taxes. I do
not know why any concessions should be
given at all, either in the area of customs duty
or direct taxes when your fiscal deficit is
galloping You gave away Rs. 2500 crores in
direct taxes. In other words, you have
provided relief to the relatively well-to-do
sections. I am not opposed to reduction in
direct taxes altogether. But this was not the
time A wise industrialist would not bother
about reduction or non-reduction in direct
taxes. He would welcome measures to support
his industry. What is the point In weakening
his industry while reducing his income tax
burden? Where
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does he end up? When he is going broke, at
any rate, he will have to Pay less tax. Look at
the treatment you have meted out to the poor
man. You have levied on him Rs. 4,000
crores througn price hikes before you
presented the Budget. The Railway Minister
has imposed a burden of Rs. 1,000 crores.
You have cut the subsidy on food to the tune
of Rs. 1,200 crores. All this means that you
have directly or indirectly imposed a burden
of Rs. 6,2200 crores on the poorer sections,
while you gave away more than Rs. 4,000
crores in the area of taxes which concern the
richer sections and foreign companies. To
control the fiscal deficit, the first thing you
did was to withdraw subsidy on fertilizers.
The farmers were hit. When the farmers pro-
tested, you increased the procure ment prices.
That led to rise in the price of food articles;
that led to rise in the issue price of food
articles: (hat got reflected in the wholesale
price index, not to speak of the consumer
price index. The price of food article has gone
up by 14 per cent. You may tell us that our
inflation rate right now is only between 8 and
9 per cent.

But it is the food articles 1.00pM. which
constitute a large part of our wholsesale prices
index, and the prices articles have gone up by
14 per cent in this fiscal year only. Now, as
regards infrastructure, you have done nothing
to remove the bottlenecks in the
infrasstructural sector. You have left it to the
multinationals. I am not, in principle, opposed
to investment by multinationals in, say. power
sector. But what are the conditions under
which this investment is provided? You have,
by implication, agreed to ensure 16 per cent
return for their equity participation in addition
to other incentives. Is this the way you would
like to have the infrastructure in the country
improved? So far as the social sector is
concerned, it has been strved for the last four
years: not only has there been no increase in
real term? but there has also not
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been any increase even  in nominal terms.
Only this year some increase has been made,
that  too, only for rural development.  In my
view, it is nothing more than an exercise.in
tokenism. I am surprised to find that the import
duty on  power 'equip-ment would be zero;
there will be no Customs duty whatsoever,
on power equipments. If thisis the policy,
what would  happen to the BHEL of which -
the whole  nation has bean consistently
and  ]legi timately proud? The BHEL
did successfully compete with multinationals
in the Middle-East and execute projects
on turn-key  basis, within the time schedule
and without cost overruns. Do you want to
kill such an organisation as the BHEL? And
what is your policy in regard to PSUS. The
Finance Minister  said that he could not,
for a variety  of easons, disinvest the shares
of PSUs. I can .-understand privatisation
thougn 1 do not support it. ~ But I nave never
been able to understand this method of
disinvestment. You are being intellectually and
politically dishonest. H you have the courage,
then say from the housetop that you want to
privatise  You are not saying that for two
reasons, firstly, it does not suit you
politically. So, you want to take recourse to
backdoor privatisation. Secondly, you don't
want to declare it in so many words because
there is nobody in this country—my friend, Mr.
Kamal Morarka and Mr. Krishna ~ Kumar
Birla would bear me out—who  can buy our
public sector undertakings. The market worth
of BHEL is  anywhere upwards of Rs.
20,000 crore. Show me a group of
companies, if not a single company, which
can buy any of such public sector companies...
(Interruptions)

SHRI JAGESH DESAI: The market value of
the assets of the public sector undertakings is
more than Rs. 10,00,000 crores.

SHRI S JAIPAL REDDY; Iagree with
Jageshbhai. Therefore, you -don't. want to say
that you are privatising. If you really believe in
privatisation,
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money. Quite apart from disinvestment or
privatisation, what do you want to do with
they? I can understand  your decision to sell
them. Margaret Thatcher, before she Went in
for privatisation, adopted certain methods.
You did not do any such thing which thereiore,
led to a scan, dal. The other day, Dr.
Manmohan Singh said that his entire Finance
Mi. nistry in this year was busy answering the
queries from JPC and there, fore; the Finance
Ministry did not find time to disinvest the
shares of PSUs. Could there be a more
ridiculous, outrageous  explanation? The
point, I am trying to make is, what ever you
may do with these PSUs, are you going to
let them survive? You are not selling them. In
the mean time, you are deliberately  starving
them They are on the point of being killed.
The orders for all major public sector
undertakings have been declining progressively
in the last three years. At this rate, they will
not be alive to find a purchaser for them I
charge you with the policy of killing the PSUs
which have been built in the last four decades
with the blood, toil, and tears of the people
of India.

SHRIN. E. BALARAM: Yes.

SHRI S. JAIPAL REDDY; Don't you feel
any emotional attachment to them? I am not
talking of the sich units. Well, of course, it
will be very wrong on my part to expect any
emotion either from the Prime Minister or
from Dr. Manmohan Singh. They are really
emotion-proof. The essence of this entire
approach ap pears to be only to appease and
propitiate the goods of IMF and the World
Bank sitting in Washington and do nothing
about the Indian industry. I have never been a
great admirer of the Indian industrialists Let
me refer to Mr. Palikhivala, who has been the
high priest of liberalisation in the pountry
long befort you thought of it. The other day
he was also bemoaning that the Indian
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companies would not long remain indian
at all and they will be taken Over. But my
appeal to Mr. PalKn vala and friends of his
like is that he should not be merely
bothered about their private -companies,
he should also be equally bothered
about our public sector undertakings which are
as Indian as the  private sector companies. I
amnot  saying that you should discriminate
in fa vour of the PSUs. Once Asoka Mehta-ji
said in one context, "to provide only
protection to PSUs would not be correct.”
He said  "sheltered development.” would lead
to stunted development." Therefore, I am not
for protecting the PSUs  from competition.
But you provide support to the PSUs. Our
blood boils at the ~ way you are trying to kill
them by being neglect and deliberate neglect.

Madam, what 1is the outlook for
the next fiscal year? Do I see any
growth? The Finance Minister clai
med that the Budget would speed
up industrial recovery, the Budget
would strengthen the capital goods
manufacturing sector. When you have
reduced the customs duties
in this steep manner, how can this sector
grow? I am not opposed to global competition
as well. But there must be a transitional
period. Are you able to provide the
transitional period? Liberalisation, as is
understood all over the world, is a multi-
dimensional affair. This Government ap Pears
to thing that liberalisation means only one
thing, that is globalisation, and nothing else at
all. So, there is not going to be any growth
whatsoever. In my view, we are in for further,
deeper stagnation. Apart from stagnation, look
at the rising prices. Effectively, they are
already 10 per cent and more. Statistically you
may say it is hovering between 8 and 9 per
cent. Between 1950 and 1980, our growth rale
was 3.5 per cent. So, the late Mr. Raj Krishna
said, our 3.5 per cent really was Hindu growth
rate. He put it in a good humour fash on.
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But it was during the 'eighties that we crossed
this some barrier. Our growth rate in the
whole of 'eighties was 5.6 per tent. And
following your liberalisation, we are well be-
low 3.j per cent. So, the prospect of
stagnation is  staring in our face, and I have
said already that intiation will, once again, get
into a doutu* digit circle. I do not want to
take recourse to that much abused phrase,
though little understood  and less

practised. But, I have no option. This
Budget is, in fact a prescription for
stagnation.

Madam, Dr. Manmohan Singh has had a
honeymoon with this country. But he should
know that this honeymoon has ended. Like
all honeymoons, it also ends. But honeymoon
is often followed...

SHRI MENTAY PADMANABKAM
(Andhra Pradesh): You can have extended
honeymoon.

SHRI S. JAIPAL REDDY: The
honeymoon is often followed by extended
happy conjugal life. I am using these words
metaphorically. This honeymoon is being
followed by, what I might say, symptoms of
divorce.

SHRI SATYA PRAKASH MALAVIYA
(Uttar Pradesh): Prior to judicial separation!

SHRI S. JAIPAL REDDY: It is heading
towards a divorce. Of late our Prime Minister
has been pretending to be a political
philosopher. Both at Davos and at London, he
has been speaking of a middle path. I was
wondering as to why Mr. P. V. Narasimha
Rao who has never been know to think on his
own  has suddenly hit-upon- a new lineof
thought. He knows that he cannot impose any
kind of fiscal discipline in the country.
Middle path is nothing but a euphemism for
covering up uncontrolled and growing fiscal
deficit and revenue expenditure. 1 wish he
were to show courage in sticking to the
middle path in regard to  external
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liberalisation. If he has real faith in the
middle path, he 6holud not have allowed the
customs duties to be reduead in the manner
they were. Since Mr. P. V. Narasimha Rao is
speaking of the middle path, I would call
upon the Finance Minister to avoid cuts in
custom duties. That is the middle path.
Middle path is not mixture of internal
piofugaey, and external liberalisation.

With these tew words 1 would re-Quest the
Finance Minister not to play a costly and a
colossal hoax on this nation. He should
take the Indian economy more seriously.
He should bother himself more about the
people of Indian and the economy of India.
Let him not listen to the advice of others. 1
know Dr. Manmohan Singh is a competent
economist.  In our country policy changes,
but the policy-makers do not change. Dr.
Manmohan Singh tried to create an illusion
that he was the  saviour who descended on
this nation in J?91 from the blue. Our
memory is not so short.  Has he not been
serving the nation in one capacity or the
other, for the last 20 years? So, only policy
changes, policy-makers do not change. If this
policy has now ended up in a gross failure, in
a gargentuan monstrous failure, it is because
only policy changed, policy-makers  did
not. May I also add, Madam, in our country
Governments  change but the character of
the State does  not change? The character
of the State has always been soft. When you
embark upon structural adjustment
policy, what you need is a hard State and
if you adopt soft policies, it will mean hard
landing and crash landing for the nation.

THE DEPUTY CHAIRMAN: Be. fore 1
call upon Mr. Krishna Kumar Birla to speak,
I will take the sense of the House, we have
still to have a 10 hour discussion on the
Budget If we dispense with the lunch "hour
and continue...
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THE DEPUTY CHAIRMAN: Yesterday we
had the lunch hour, Malaviyaji.
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THE DEPUTY CHAIRMAN: Otherwise,
what happens, those Members whose names
are listed from the major parties get the best
time, but the Members who are coming under
'Independents and Others' get the worst time.

“Let us at least give them better time. So, we
won't have the lunch hour. We won't adjourn
for lunch Thank you very much for your co-
operation.

Yes, Shri Birlaji,

SHRI KRISHNA KUMAR BIRLA
(Rajasthan): Madam, I rise in sup port of the
Bill. The present Government has been in
power for less than 3 years. At that time the
economy of the country wag in a critical
state, arising out of ‘"certain exterioi
problems, structural problems and certain
constraints. Foreign exchange reserves as on
30th June, 1991, had touched an all-time low
in recent" yeare— $ one billion and the
country was on the verge of default.

Sweeping reforms were introduced

, by the Government under the Prime
Ministership of Shri Narasimha Rao and the
economy was liberalised. As a result, the
country is out of crisis.

. Our present foreign exchange reserve is $ 14
billion exports have risen by

. 21 per cent in dollar terms in the first 10
months of the year 1993-94 foodgrains stock
is 23 million tonnes,

exchange value of rupee is fairly steady.
India, in my opinion, had never done so well
in recent times as
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far as economic field 1is concerned
Expectations for the future are still better. It is
hoped and expected that India will have a
golden period in limes to come. I am rather
optimistic. India has achieved a lot. Yet a lot
more has got to be achieved.

The new proposal of the Finance Minister
of prepaying $1.4 billion to the IMF is said to
have created tremendous confidence in the
minds of the IMF and other world bodies
India, in short, has been able to generate
immense confidence in the international
community. Madam, with these preliminary
remarks 1 offer a few suggestions.

Firstly, take the total non-Plan ex penliture
for 1994-95. The total is about Rs. 1,05,117
crores. The interest payment liability in this
comes to Rs. 46,000 crores, which is a large
chunk. It is, perhaps, the largest chunk. It has
been said that this is a legacy of the past. The
question is, what do we do for the future? The
interest burden could be reduced by reduction
in Government borrowings, and the need for
borrowing will end only when two objectives
are achieved. Firstly, the revenue deficit
should be reduced. Our aim should, in fact, be
to completely wipe out the revenue deficit.
Secondly, the performance of the public sector
units should improve. There are 237 Central
public sector units in the country. The
investment in them is Rs. 1,46,000 crores, and
the net profit is only 2.4 per cent. This is a
matter of deep concern.

SHRI JAGESH DESAI (Maharash tra):
This one lakh-odd crores both loans and
equity.

SHRI KRISHNA KUMAR BIRLA: But
these are the figures published by the
Government themselves.

SHRTJAGESH DESAI: The figures are
correct but what about equity and loans? ..
(.Interruptions)... About
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Rs. 8,000 crores of interest is paid by the
public sector to the Government. You should
take that also into account and six per cent
on the equity.

The Vice-chairman (Shri V. Narayan-
asamy) in the Chair.

SHRI KRISHNA KUMAR BIRLA: These
are figures which are published by the
Government publications. I am only quoting
the Government publications without either
disagree' ing with them or disputing them in
any way.

In 1993-94, the fiscal deficit in the revised
budget has increased from 4.70 per cent, as
planned in the budget, to 7.30 per cent of the
GDP, and the overall' deficit has increased
from Rs. 4,314 crores to Rs. 9,000 crores.
The question is, what is the inference that we
can draw from that? I would propose that a
proper check be kept over its expenditure, if a
proper check is not exercised over
expenditure, there is a grave danger that the
deficit of Rs. 6,000 crores wich has been
planned for the year 1994-95 may,
unfortunately, increase further. I- would
therefore urge the Finance Minister that he
should keep a very tight check over
expenditure.

Madam, the Finance Minister announced
regarding rupee convertibility in the current
account. Now, this was a very laudable
statement. After a few days, the guidelines of
the Reserve Bank of India were published.
The inference of the guidelines is that the
amount of allowances has been increased. To
give you an instance, take the travel quota.
Formerly the amount was I 500 dollars. Now
it has risen to $ 2.000. Still there are
restrictions. Under these circumstances, it is
not correct to say that there is full con-
vertibility. So far as current account is
concerned. In my opinion, there is no current
account convertibility in full, I hope that
convertibility of current account in th-3 real
sense of the
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term will be achieved before, long; I also
hope that as the foreign exchange reserves
increase and convertibility "in capital account
will also be introduced. This will add to
India's- prestige and India's influence.

Sir, I am very happy to state that India
enjoys a top position and is the first choice as
far as foreign investors are’ concerned. This is
owing to many reasons. Firsts ' India is a
democratic country. Second, we have got an
expanding consumer market mainly owing to
the prosperous middle class, which accounts
for 20 per cent of the total population of the
country. Third, the country has got a very
well developed legal system where justice for
all is assured.

The fact that India enjoys the top position
is a very welcome sign, but side by side I
would like to plead that we have got to be a
bit cautious. I would explain the reasons.
Foreign institutions are gigantic in size. How
huge.they arc can be seen from the following
example. Take the case of Bombay Stock
Exchange, to which a reference was made ,by
Mr. Palkhivala,, It has a total.market capita-
lisation of all quoted shares to the tunc of
about $115 billion to $120 billion, whereas a
large number of foreign financial institutions
have not worth of over .$ 100 billion. The
foreign financial institution who invest in our
equity shares do not have philanthropic
attitude towards the country. They have no
love for our country. The people controlling
the financial institutions are sound
businessmen and their aim is to make profit.
So, if at any time a corporate raiders
approaches them with an attractive offer, they
will hnve no difficulty, their conscience will
not prick them, to sell off their entire shares.
So, my point is that if the foreign corporate
leaders take over these shares, the Indian
business houses cannot do anything; these
cannot purchase them back. The point that I
am trying to Make out is that at present the
Government of India has put a ceiling of 24
per cent on F 11 purchases. Keeping in view
the dangers involved in cornering the minor
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Indian, partners and take ever complete
control this ceiling may be reduced to 10 pec
cent. That is the feeling of the businessmen. I
would like to give. an example in this regard.
In South Korea and Taiwan, which are
industrially very advanced, they too have laid
down that the aggregate, holdings of the
foreign financial institutions will not be more
than 10 per cent as far as the secondary
market is concerned. As far as the primary
market is concerned, if a foreign entrepreneur
wants to start a company, he has the freedom
to do so. I am very happy to say that my
friend, Mr. Jagesh Desai, who himself is a
good economist will support this.

Sir, another suggestion which 1 want to
make is to float non-voting equity shares.
Now the result of that would be that the
foreign financial institutions who are genuine
investors would immediately take a look at
the non-voting equity shares provided they*'
carry a higher dividend. The businessmen of
the country are prepared to do that. These
non-voting equity shares can be sold to the
foreign financial institutions. In case that is
done, corporate raiders coming to India
would be very much reduced.

There is some confusion regarding interest
rates. The Finance Minister had announced in
his Budget speech, reduction of 1 per cent on
interest rates on -term loans by the Indian
financial institutions. But he was silent on
reduction of interest rates on the working
capital requirements of the company. The
interest rate on term loans is 16 per cent
which, in my opinion, is very high. The
interest rates in Western countries including
Japan is 6 per cent. How can then the capital
goods industry of this country compete with
the foreign suppliers? I will give yon a
concrete instance. As you are aware, our
Government wants to modernise

the textile mills owned by the NTC.
If they are not modernised, then, they would
haws to be down, closed. Now. the point is
where the money is going to come from for
this modernisation. Ido
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go to the Finance Minister with the plea to
release some money. I know his difficulties
also. The Government of India cannot release
any money. A suggestion WM given to the
NTC mills that they should invite global
tenders for modernisation. They have invited
global tenders and opened them. I am happy
to say that quotations of the indigenous manu-
facturers on an average are 30 per cent
cheaper. But the WT'C mills require deferred
payment and that is where the catch lies. The
foreign bidders can arrange for 8 to 10 years
credit. With some problem or with some
difficulty, probably with the help of the
Finance. Minister, the Indian bidders may
also not be able to arrange it They may
arrange it for 5 to 7 years, but in case, we all
went and pleaded with the Finance Minister
to help the Indian manufacturers I am sure
that be will arrange for extended credit terms.

Apart from this, the rate of  interest which
they are offering for 8 to 10 years is 6 per cent.
Again our rate of interest Is 16 per cent. This
means  every year, the indigenous
manufacturer is at a disadvantage of 10 per
cent rate of interest compared to * foreign
manufacturer. The ultimate analysis is that
even though the indigenous machines are
cheaper, taking the rate of interest into
account. They become dearer. Ultimately,
it will be) found that the indigenous
machines are costly. In case the indigenous
manufac hirers stand to lose, they stand to
suffer, if they stand to lose or suffer, it will not
be due to their fault. If the Indian financial
istitutions are offering them loan at a higher
rate of interest, it will be to the disadvantage of
Indian  supplies. That also result from the
Govt's liberalisation policy. 1 am always
for liberalisation. But liberalisation doesn't
mean that indi-genous suppliers should suffer
and  they should close down their units on
account of unfair  foreign competition. I
am going to meet the Finance Minister sepa-
rately to explain to him about this matter in
greater details.

Sir, the Opposition charged that the Budget
was anti-people. I am sure when the Finance
Minister gives his reply he
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would be able to state the position lucidly. I
will give you only two instance to show that it
is not anti-people. Firstly, there are several
proposals in the Budget to improve- the
economy of the rural areas where-75 per cent
of India reside. I will give only two instances.
Take the case of NABARD. This is the apex
agency for rural credit. Its capital is being in-
creased by Rs. 200 crores this year; Rs. 100
crorer By the Govemment of India and Rs.
100 crores by the Reserve Bank of India.
Secondly, the Finance Minister has"
announced that the restriction on domestic
movement of foodgrains and agricultural,
goods will be completely moved. I am sure
our farmers will be greatly geneflted by this.
These are welcome steps.

I wanted to  say something  regarding
dumping. But, Mr. Vice-Chairman, as you
have rung the bell, I skip that point. Now,
specific rates of excise duty are being
replaced by ad valorem duty. In my opinion,
this has not been a step in the right direction.
Assessing the correct value is- a very
complicated matter. This issue of value
determination, in fact, has been lying before
the Supreme Court for quite some time. The
Supreme Court has not yet given its
judgment as to how the value is really to be
determined. It is a vary complicated — matter
because' value is a matter of subjective
interpretation.  In case ad valorem duties
are) resdtly eatorced, ir would lead to a lot of
frietion between manufacturers and excise
aafliorrties. In my opinion, the Government
of India  should reconsider th"s matter.
The second point is, the change from specific
duties to ad valorem duties, it is going to
affect a large number of Industries very badly.
I would cite the example of the blended yam
industry, particularly those  manufacturing
finer counts, cotton yam, jute products, small-
scale sector people, polypropylene industry,
etc. Thesa industries are going to make
representations to the Government of India
and I hope that they will consider them
sympathetically. In case of any hardship, I
hope the Finance Minister will take corrective
measure to see mat the Uninttnttomrl
Wardship is redressed.
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Sir, the total plan Expenditure, both in
revenue end capital, was Rs. 46,028 crores in
1993-94 and for 1994-95, the amount is Rs.
46,528 crores. This means that there will be
only a marginal increase of one per cent as
far as the total Han Expenditure is concerned.
If you take the inflation into account, in fact,
there is a reduction into account, in fact, there
is a reduction of eight per cent. This will
seriously affect
the cement and the steel industries which
depend on Government support.

The Unit Trust, in my opinion, is a bu%y
organisation and I would plead that it
requires to be broken into three or four
corporations like the GSC. It will add to the
efficiency of this organisation. Then, I would
like to make a point about the ICICI. I do not
know how many Members are aware of the
fact that the ICICI which is at present one of
the top-meat financial insitutions in the country
was started by some businessmen of this
country. My father was one of them. What
happened later was, when the insurance
trade was nationalised, the holding of the
private-sector in ICICI which was held for the
insurance companies came down and the
Government got the majority of the
shares of ICICI. Now that the policy of
liberalisation of the adopted, I would plead
that these snares are sold to public and
ICICI got be privatised. Sir, I have been a
votary of the investment allowance. This
benefits both modernisation and pace  of
industrialisation. In my  opinion, the
endeavour of the Government should be to
make Indian companies cash-rich. In ease the
MNC* are there in other parts of the world,
why can't Indian corporations also become
the MNCs? This is my feeling.

Regarding the Wealth Tax and the Gift
Tax, I would say that it is better to abolish
both these taxes. The revenue from the
Wealth Tax is Rs. 125 crores and from the
Gift Tax is Rs. 5 crores. The amounts are
small but they cause a lot of problems and
harassment to the assessees. That apart, as far
as the Wealth Tax on companies is
concerned,
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this is levied on a number of items. In my
opiniob, it is neither sound nor proper.
Mostly, such a tax is on what is called
surplus land. Now, the factories and the
companies seek surplus land for expansion
purposes and the wise entrepreneur will
always provide for an adequate land for the.
growth of the com pany. By taxing the
companies by way of Wealth Tax, the
Finance Minister is. in fact, levying tax on
the foresight of the entepreneurs.

Sir, as I stated earlier, the economy has
done well. But I would like to sound a note of
caution. The note of caution is for this reason
that the import" of oil is bound to increase in
the years to come. So, strenuous -efforts
should be made to see that oil production and
gas production both rise. In fact, the matter of
concern is that oil rroductton has come down
from 34 million tonnes ot 27 million
tonnes.

Something has been said about inflation. It
was 17 per cent in August 1991. Now, it is
eight per cent. In my opinion, it is still high
and efforts should be made by the Finance
Minister to reduce it. I think, the Finance
Minister said something like that in his
speech also.

I hope the points made by me will receive
the attention of the Finance Minister.

" All steps in the Budget are aimed at
providing major stimulus to industrial
recovery, to improve economy, to give
eacouragment to investment and capital
goods production. Sir, with these words. I-
conclude by saying that I am all praise for the
Finance Minister for a good Budget that he
has presented.

SHRI S. VIDUTHALAI VBR.UMBI
(Tamil. .Nadu): Vice-Chairman, Sir, thank
you for having civen me this opportunity to
say something on the Budget. Sir. whenever
the Budget is presneted, the nation expects
that the Government will go further in the
direction of developing the economy and in
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providing social justice. Economic growth
with social justice should be the hasic
objective. In 1989-90, when Shri Chavan Ji
was the Finance Minister, while presenting
the Budget, he made the following statemen.
"The basic approach 1is the growth,
modernisation, self-reliance and social justice.
"So, the growth, modernisation, self-reliance
and social justice this is the basic apporach of
the Congress party. We have to find out the
ways and means to achieve self-reliance as
well as the social justice. The strategy was
followed by Shri N. D. Tiwari. when he was
the Finance Minister. While presenting the
Budget in the year 1988-89, the said: "Is it for
the first time that the deficit financing has
been introduced in India? I am myself
opposed to the unmanageable deficit
financing. . .

"I very sincerely say that I am oppose to
deficit financing, when it is beyond limit.
But what does history say? My good friend,
Mr. Guru-adisway, vary appropriately
mentioned that we have been taught lessons
of Gandhian socialism or democratic
socialism by Mahatma Gandhi Jawa-Imrla'i
Nehru, Acharya Sarendra Dev. Dr. Lohia,
Acharya Kriplani Dr. Pat-tabhi
Sitaramayya and vetems of that kind.
Together we have learnt. Of course, I agree
that Gladstone had a definition at that point
of time. But we cannot have a Gladstonian
budget as of now. We cannot have am
Emersonian budget. We can have Narendra
Deva budget or a Jawaharlal Nehru
budget."

That is what Shri N. D. Tiwari had said some
years back. We are following the same path.
Instead of following others, there should have
been some introspection.

Sir. after the Budget was submitted, our
Finance Minister while giving bis opinion at
the Forum of Financial Writers said. "The
overproduction of domestic industry through
high tariffs in the past had actually harmed
the poor and rural population as lack of
competition led to sluggish industrial growth
and a shift to capital-intensive ' technologies.
A spurt in
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industrial activity in a competitive en-
vironment wouid be more beneficial for the
poor." That is, he wanted to justify giving
importance to industrial development. As far
as the personal integrity of the Finance
Minister is concerned, nobody suspects that.
After this Budget was presented, who have
applauded it? Who have praised it
immediately? The World Bank, the
International Monetary Fund.

I would like to quote here a few lines which
appeared in an article in The

Hindustan Times, dated 2nd March,

1994: —

"World Bank analysts will, as usual,
study the Budget proposals and their
implications for India's economy in
general and their impact on ongoing Bank
projects in particular. But such studies are
for internal use and, as a rule, will not be
released.

The International Monetary Fund, too,
does not usually comment on the budgetary
exercises of member nations, partly out of
the apprehension of being accused of
interference. But IMF Managing Director
Mechaei Camdessus has on several
occasions over the past two years publicly
expressed his happiness at India's reform
and structural adjustment measures.

Although unwilling to comment
publicity and  specifically, a senior IMF
official made on secret of the fact that he
was quite happy with India's new
Budget." who is happy? Who is more
happy?

The IMF official! So far, we have ac-
aused the Treasury Benches of it.
But this statement substantiated the
fact.

After these Budget proposals were
announced, we came to know some facts.
What are those facts? We came to know the
facts regarding the interest payment. Sir, in
the coming year we have to pay Rs. 46,000
crores as interest payment. As far as the
deficit is concerned, it is a very peculiar
Budget. Fiscal deficit was to be brought down
to 4.7 per cent r.f the GDP but it has shot up
to 7.3
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per cent. Revenue deficit rose from Ks. 17,000
crores to Rs. 34,000 crores. In the current year it
has doubled. Budget deficit  has doubled. It
has disen from Rs. 4,300 crores to Rs. 9,060
crores. Sir, now it is estimated that in the
coming year there will be a Budget deficit of
only  Rs. 6000 crores. Fiscal deficit has gone
up by 7.3 per cent of the GDP. That has, more
deficit has doubled,
doubled, Budget deficit
has doubled! Sir_ the current year's revised
estimates have shown a deficit of  Rs. 9000
crores in the last year. How has the
Government come to the conclusion that in the
coming year the Budget deficit will be only
Rs 6,000 crores? For example, see  the Budget
of 1992-93. According to the Budget estimates,
the deficit wag Rs. 5,400 crores but according to
Rs. 7,200
crores. There will always be only a very small

or less, doubled. Fiscal
revenue deficit has

the revised estimates, it was

difference between the estimates and the
actuate. What are those actuals? The revised
estimate was Rs. 7,200 crores  but the actual
figures was Rs. 12,300 crores. It is for the
year 1992-93. From this what I fear is that,
though it is shown in the current year's Budget
as  Rs. 6,000 crores, it may go beyond  Rs.
15,000 crores.  There is a fiscal deficit of more
than Rs. 21,000 crores. It is nothing but a
criminal violation of the fiscal discipline. It is
what I accuse the Treasury Benches of. The
foieign reserves which we have consist mostly
of hot money. The bank scam and the fall-out of
the  bank sca.n have not at all been mentioned
in the Budget. What is the fallout
of the policies pursued for the last two years?
For example, I will tell you, in 1990-91 our
export was to the tune of Rs. 33,153 crores.
In U.S. dollers it comes to 18,477 million
dollars. In 1992-93 Our export was to the
tune of Rs. 54,418 crores. In UP dollars it
comes to Rs. 18,789. That means for Rs.

33,000 crores we were
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18,477 million dollars and for Rs. 54,000
crores also we were able to get only 18,789
million dollars. We got only 300 million
dollars more. Why was it so when our export
was more than Rs. 54,000 crores? You can
find out from this how the money has been
devalued. If you want to find out in an easy
way as to how the devaluation has taken place
you can find it out. I can cite another example.
You can find out the devaluation from the one
rupee coin which we minted for the last tirne.
You will find that the one rup-el-cbin is more
.or less like a fifty paise coin of the last time.
We are unable to differentiate between the
coins in the pocket. It is very difficult to find
out whether it is a fifty paise coin or a one
rupee coin. Everybody in this august House
knows that the intrinsic value of the coin
should not be more than the value determined
by the Government. The coin is reduced in
size as well as in weight. They reduced it
again and again. It clear /y shows how much
inflation has 'taken place. It is the easy way to
‘understand how the inflation has taken place
in India. We must find out where we are
doing. When we ask the Government where
we are going, the Government says we are
going in the proper way. What has the
Minister said in the last Budget? / quote:

"The fiscal discipline is necessary
because the Government has lived far too
long beyond its means. The rising fiscal
deficit of the Central Government is the
root cause of our balance of payments prob-
lem, rise in prices, high rates of interest."

The first is balance of payment. The second Is
rise in prices. The third is high nates of
interest. For all these things, what is the root
cause? The root came, as is invented by the
hon Minister, is the fiscal deficit. How far are
you maintaining the last discip-
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line? That is the question. If you are unable to
maintain the fiscal discipline, it means that
you are actually contributing to the interest
rate, you are contributing to be balance of
payment problem. That is what you are doing.

Regarding the public sector units, what the
Government says is that efficiency is
essential, environment is essential,
competitiveness is essential That is why they
have decided to disinvest the public sector
units. I want to quote from the reply of the lata
lamented Prime Minister, Shri Rajiv Gandhi,
to the debate on the Budget for 1987-88, It is
important because it will enlighten the hon.
Members of the treasurjy Benches. He said:

"The public sector has also done well.
Return from the public sector has increased
from Rs. 7,606 crores to Rs. 9,000 crores.
This is good. But our investment in the
public sector during the last two years has
been very high. We have almost got 50 per
cent increase in the investment in public
sector in these two years. We will require
the public sector to function much more
effectively of we have to get adequate
returns on investment.

Now. this is very important:

*'1 would like at the same time
to clarify that we must not and
cannot look at the public  sector
solely in economic terms..."

This is what Mr. Rajiv Gandhi told us then:

"...because the tasks that we give the
public sector are much broader than that.
The public see-to has a responsibility .for
social development, for opening up the
backward areas. It has a responsibility for
training and developing manpower."
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"In certain areas, it has a responsibility
of frontline research and development and
conversion to production technology.
Today we are asking them to do all these
things under difficult circumstances, we
are asking them to give much better
working conditions as are available in
other areas. Therefore, we cannot expect
them to give the same sort of return.”

That is what he -said. They say that they
cannot expect the public sector companies or
the public sector units to give the same sort
of return. That is the argument put forth by
the Treasury Benches now. It is being
replaced by the views of the late Prime
Minister Shri Rajiv Gandhi. But still they say
that they are working on the same path. It is
not so.

Sir, what is the present situation in the
country? What are the policies which are being
pursued by the Government regarding power
generation and hydro-electric generation? Sir,
we are able to generate 84,000 MW. We are
having 60 per cent of the work load. We are
generating only 19,580 MW. Then in the pro-
cess of the construction we can generate 8,885
MW further. The total would come to 24,445
MW. We can also generate 61,000 MW more.
But we are going to give it to the private hands.
It means 75 per cant of the generating capacity
is going to be handed over to the private
people. This is the policy which you are "per-
suing. You are giving encourage-, ment to
some other sectors also. You are giving
thousands of crores of rupees to the National
Renewal Fund. What for? The National Re-
newal Fund is nothing but it is send-ing
errroloiyees from one workshop to another
workshop. For that you are pumping the
amount. Even in the Sitpplementary Demands
last year you had increased it by Rs. 320
crores. Now also you' are very particular about
that.  You are depositing?
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money in the National Renewal Fund only to
see that the employees are sent out from one
place to another. We asked, "What is this?"
The Government replied,. "There is no
retrenchment." We are not asking about the
retrenchment. What we say is that when we
send people like this, automatically there
would not be any further employment in the
same sector. We could not get any reply from
the Treasury Benehes on this point.

I did raise the issue of privatisation of
insurance business. When I asked about, it
the Finance Minister told me, "It is a
hypothetical question. There is one
Committee which has to submit its report.
That only we can come to a conclusion." At
that time I told that the World Bank had
compelled the Government of India to see
that insurance is open for the private sector.
That is number one. Then you should not
give any instruction and you should n»t
dictate for the export obligation. That is
number two. Thirdly, you should not try for
the timeframe indigenisation. You have
already given up the time-frame indigenisa-
tion programme and the export obligation
when you announced the Industrial Policy in
1991. New, yon are going to hand over the
insurance business to the private people. So.
you are working under the dictates exerted by
the World Bank.

As far as this Budget is concerned, there is
nothing for the poor people. This Budget is
for the rich people and the corporate sector.
You have given all kinds of facilities to the
rich people. You are not worried about the
people who are below the poverty line. You
are not thinking about these people.

You have already reduced subsidy to
agriculture drastically. If you go through the
position of agriculture subsidy for the last 10
years you will find how the subsidy to
agriculture has been reduced in relation to
the
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GDP. It has gone down from 2.4 per cent to
one per cent. Still you want it to go down.
You think that subsidy is nothing but come
from one section of the society to to another
section of the society. What you have to do at
least to prevent the migration from village to
city, is that you must appoint a Committee to
find out how much increase you can make for
the agro-based industry. Unless and until you
do this work this country cannot progress.

Regarding Income Tax ex-00 p.m.emption
to the salaried class, I feel we are following
an ad hoc method. Every time the salaried
class has to And out what the hon. Finance
Minister has announced. In Australia, they
follow a different method. = They  have
accepted some basic amount a.s pay. They
take into account the inflation rate in a parti-
cu'ar year and accordingly, the ex-empt'on
limit is enhanced. I feel the same policy
should be adopted even in India.  We will
not have to depend on the Financs Minister,
People will be able to calculate on their own,
depending on the rate of inflation.
Regarding interest payment, last year our
revenue receipt was to the tune of 41.5 per
cent. In the coming years, this is expected
to rise by 45 per  cent. But all this go
towards payment of interest, you can find
this out from the dificit. When you take
the deficit int, ac-count, it comes to Rs 46
000 crores. What do you have to say? Y /a
talk about foreign exchange every day. I
would like to know what happened between
1988 and 89. In 1988, the interest amount
was only Rs. 7.400 cores. In 1989. it went
up to Rs.28.000 crores. It did not
merely double, but it quadrupled. From
Rs 7.400 crores it went as high as Rs. 28 000
crores. The economy was actually ruined.
Who ruled the coun-try all there years?
Who adminis. tered this country all these
years?

It was you. Therefore, you are responsible for it.
The people suffered because of the mistakes
committed by you. Regarding excise duty, I
feel the Government must  talk to  the people
who are affected by it. You have imposed some
excise duty  on the leather industry.
Ultimately, who will suffer? Even in the case
of container manufacturing industry, I feel the
Government must talk  to the people. The
Government must talk to these people and come
to some amicable solution. Our share in the
world export market came down from 2.5 per
cent to 0.4 per cent. In 1993, our exports had
gone up by 3.1 per cent in dollar terms. But
our imports have increased to 11.9 per cent. How
are we going to fill this gap? It is very difficult.
Regarding the capital adequacy norms imposed
on the banking industry, I feel our banking
industry will not be able to manage it.
Supposing a man takes a loan of Rs. 1 crore and
does not pay interest, in that case, this Rs. 1 crore
will be shown under doubtful accounts and the
interest accrued and not paid will be credited in
the  books. People from foreign countries,
people  from America, started "aying that we
were practising wrong methods. To maintain
capital adequacy, the Government has made a
provision for budgetary support to the extent of
Rs. 11,300 crores.

THE VICE CHAIRMAN (SHRI V.
NARAYANASAMY): Kindly conclude.

SHRI S. VIDUTHALAI VIRUMBI: ' I will
just take 2 to 3 minutes. Please be generous.
Regarding the Budget, I would like to quote
what Mr. Veerappa Moily, the Chief Minister
Of Karnataka said:

"The Government felt that the present
pattern of transfer of resources from the
Centre to the States did not build any
positive incentive for better performance in
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resource mobilisation and prudent resource
mobilisation. On the con trary, the States
with better resource mobilisation felt that
they were penalised by the successive
Finance Commissions.

It wants the Commission not to pursue
blindly the objective of reducing the fiscal
deficits of the States. "The blinkered view'
that public sector investment should be
reduced to leave more funds for the private
sector should not be followed with
religious fervour.

The IMF conditionality of reducing the
fiscal deficit of the Government it argues,
has been carried down to the State level
through the first guideline to the Commis
sion to aim at the 'objective of not only
balancing the receipts on expenditure on
revenu account of both the States and the
Central Government but also generating
surplus for capital investment and reducing
fiscal deficit."

Karnataka has urged the Tenth Finance
Commission to recommend substantial
financial transfers from the Centre to
States,to reduce their fiscal deficits."

Sir, I shall tell you what Karnataka feels. The
memorandum submitted to the Tenth Finance
Commission says: "While the Central
fiscal deficit also inclules monetised deficit,
the net borrowings from the Reserve Bank of
India in case of the States, the monetised
deficit is limited to a small extent by way of
permissible Ways and Means Advance
and overdrafts.  The limits of Ways and
Means  Advances  has remained fixed
for quite some time and the monetised
deficit does not increase on this account.
The monetary impact of de. ficit at the Centre
has been very much felt because it has been
pushing up the price level through
increased money supply.  The high rate of
in. flation, in turn, has created a balance of
payments problem The States
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only have revenue deficits anl overall Budget
deficit and the only fiscal deficit is the public
dent of the States." This is what was said. I
think, now, the Central Government will
open its eyes.

Sir, the only other aspects that I would
deal with is regarding foodgrains and
employment. You can find out that the
foodgrains produc tion in the last year...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): There is an-other
speaker from your party. But since you are
consuming the whole time of your party, he
may not get any time.

SHRI S. VIDUTHALAI VIRUMBI. That
we will adjust with each other.

Regarding foodgrains, the agricultural
production increased by 3 per cent and the
foodgrains stock also increased. But, during
April—Nov-embher. 1991. the offtake by the
public distribution system went down. How is
it so? In 1992, from April to November, it
was 11.7 million tonnes but during the year
1993, that is, from April to November, it
came down to 9.45 million tonnes; that is,
there has been a decline of more than 2
million tonnes. What I want to know is. how
it is that the off take of the public distribution
system came down in spite of an increase in
the foodgrains stock. I would like the Minister
to clarify this point. It is not that the offtake
reduced because! of the dec-ease in the
market price. What was the market trend? The
Consumer Price Index, during the year 1992-
93, showed a 12 point increase. Bin in 1993-
94. the increase, was about 20 points. I shall
tell you, as regards primary articles, during
January-March, the increase was about 2.5
per cent; from April to June, is increased by
3.5 per cent from July to Seotember. the
increase was 5.8 per cent; during October-
November, it was 8 per cent That
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[Shri S. Vjduthalai Viriunbi] means, there
was a 2.5 per cent in- m crease in the fust
quarter, 3.5 per cent increase in the second
quarter, 5.6 per cent increase in the third quarter
and 9 per cent increase in the last quarter of thej
year. So, even when the price level increased
quarter after quarter and even when the]
Consumer Price Index showed an increasing
trend, the offtake has come down. It clearly]
shows—and I accuse the Government for this—
that the purchasing power of the commonman|
has come down. And if is not because of any
Other reason. . .

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Please conclude now.

SHRI S. VIDUTHALAI VIRUMBI: I
come to the last point...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): No. I am going to call
the next speaker. Your party's
time is over. In fact, you have taken a little
more time. So. you have to

conclude.

SHRI S. VIDUTHALAI VIRUMBI: I will
conclude in one minute.

As regards employment, I  would like t
point out what, the Government had assured|
in this regard. It said: " Additional|
employment opportunities of the order of 8.9
million per year on an average during  the
Eighth Plan period and of the order of- 9 to 10|

million per year on an average during thej
period 1997-2002 are expected to be
generated.” This much is expected to bej

generated provided the Government has kept
up the GDP level, that is, at 5.6 per cent,
But tne Government has already failed in|
this  regard.  This clearly shows that the]
Government will not be in a position to|
generate employment opportunities as assured.
So, Sir, I feel that the Government has failed to
take correct decisions In

every field, he it agriculture, emp loyment of
public  sector . undertak ings. And the'
Government is leading
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the country to Uttar destruction.
With these words., I conclude, Sir.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Shri Murlidhar
Chanarakant Bhanadare. You have only
15 minuter.

SHRI MURLIDHAR CHANDRA-KANT
BHANDARE (Maharashtra): Sir, it is more
than enough.... (In-tenuptions)

SHRI MENTAY
BHAM; It is not 50 minutes!

SHRI MURLIDHAR CHANDRA-KANT
BHANDARE; Sir, one gets used to
listening to the Budget speech of the Finance
Minister on the 28th . of February. Well, people
have different expectations; sometimes  they
are fulfilled, sometimes they are shattered.
But, to sum up, we in this House do not look at
it purely as an yearly exercise of  balancing
your accounts, calculating your income,
deciding on your expenditure, your
excess and your deficit Some of us
who  have come here look at it not for today,
not for the vear 1994-95, but where will we be
when the nex millennium starts in the year
2001? And if T have to take that into account,
this is one of the most pleasing and satisfying
Budgets that I have seen. It does not
interrupt what we have started before. It goes
smoothly on the road of liberalisation. It goes
unobstructed on the road of economic
restruring. At the same time, it does not forget
the past. And whatever  may be the criticism
against this Budget, at least on one major point
the whole Opposition ha* been completely
silenced. In the last two years, they have been
shouting that it is a sell out to the IMF. Today, I
have not heard even a word about the IMF from
anybody.

SHRI MOENTEY PADMANABHAM:
Anyway, you have sold out. What is the point
in saving it now?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Padmana. bham,
your turn will come to speak.

PADMANA-
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SHRI MURLIDHAR CHANDRA KANT
BHANDARE: So many things have been
placed in the Budget. The lime at my disposal
is so short that I do not want to enumerate,
them. Out one and many more of them are
bound to totally disappoint the IMF. It only
shows that we, this Govern mem stands on its
own strength. It only shows that the Prime
Minister has his own views, has his own poli-
cy. And it only shows that we will not
sacrifice either our sovereignty or our self-
respect or our national dignity. And this
Budget is the proof of thut.

Sir, what has appealed to me most a this
Budget is the fifth point which the hon.
Finance Minister, Dr. Manmohan Singh,
emphasised. I think, that was a mandate
which the Party has given to the Government
and, particularly under the very inspiring
leadership of the Prime Minister Narasimha
Raoji. And may I read the rtfth point for the
benefit of those who want to know the
direction, the goal, the thrust, the heart, the
soul, the cor« and everything that the Bud
Rjct should be? I read:

"Most importantly, we must reorient our
development policies and programmes to
address more effectively the problems of
poverty, unemployment and social
deprivation which affect a large mass of
our people, particularly in rural areas."

This is the heart and soul of this Budget. And
I must comgliment the Prime Minister as
well as the hon. Finance Minister and his
colleagues for this excellent Budget.

Now. I would say this. My mind anes back
to Tjrupathi. The words of the Congress
President, the Prime Minister, echo in my
ears. And this is what he said at Tirupathi
two years back. According to the Congress
President, and I quote;
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"Employment, poverty alleviation and
welfare programmes cover all levels of the
social pyramid with particular emphasis on
the base of that pyramid. As long as the
Congress Government is there, it will
never forget the base; of this social
pyramid; it will see that this gap between
the poor and the rich is bridged."

And we only shout from the rooftops that we
will narrow this gap. But I am proud that the
Prime. Minister said it from the mountain-top
of Davos.  Again he repeated it. only two
days back when he said it in the uni red
Kingdom.  Therefore, make no mistake that
we are against liberalisation. We are for
liberalisation. Make no mistake that we
admit that we are not for the kind
of State intervention  as long as  this kind
of poverty and dire  needs of 'he
people of this  country remain and
rightly the path which we have charted out
from the beginning is being charted out for
future also by us. And that is the path of
mixed economy; neither this way nor that
way, the economy which will meet the
requirements  of our economy on our terms,
not at the terms dictated by others. And when
we look at it, I see such a rosy picture before
us. 1 do not want to quote those figures
because they have been quoted ad-nauseum by
different people at different times. But the
very fact that we have not faulted  on giving
the best that we can in the Budget to various
poverty alleviation programmes which are
mentioned explieity in  the Budget speech,
clearly marks out a commitment of our
Government, of our Prime Minister and the
Finance Minister to the people of this country.
It is this commitment which has seen Such
wonderful results in the recent 4 or 5
Assembly elections which we had. People
know that if they have to improve the quality
of their life if they have to live better in their
day-today life, there is only one party which
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canrescue themand that is the

Congress Party.

There is one thing mere which 1 want to tay
and then go to the spe-calles. what I And
today is a syntne-sis between the past and the
present iseu-reliance, not in isolation, but as an
integral part of the world economy, is the key
to ail progress  and prosperity. There is no
question  of aiuwing domination by
mufctina-Uonals. We are all  very confident
aoout it that we will work with all of them but
as equal partners in growth. We will not
allow any exploitation. There is no unlimited
or absolute acceptance  of either free market
economy or a rejection  of the earlier forces
of planning and public sector undertakings.
The areas of State  intervention have been
redefined and re-restricted and  the emphasis
today for  the State intervention is whether
its presence is for the benefit and
protection of the poor.

Haying said so, may I say that there are
a few things on which 1 Would invite the
attention of the hon. Finance Minister? The
deficit is, undoubtedly, large. I do not like
it myself. But history has proved that our
governments have managed inflation much
better than the Opposition governments. I am
quite sure that with the strict control that is
necessary, with the monitoring that is there,
we will be able to contain inflation.
Ultimately, inflation is the cruellest form of
taxation for  the poorest of our people and I
would like the Government to be very vigilant
about it. All round, I have reason to be
satisfied. In a world which is engulfed in
recession, we have not done bad at all. May
1 say with all the  humility and emphasis at
my command that where the rest of the world
has been going towards market democracy, as
they call it now, we have stuck to, what
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I may respectfully say, human democracy?
We will continue to belie ve in numan
democracy. We will never forget the face of
democracy wmch is essentially a human face
and not merely a market face. Sir, there are
many things which are not being attended to.
It is a matter of regret that today India is not
producing car for the physically handicapped.
I do not want to know why we have not
achieved that expertise but, since you have
done so much for the physically handicapped,
1 will "be grateful if some concession is given
to those physically handicapped who may
have to import care because they are not
available indigenously in the country.

Then, Sir, people have been mentioning
that we are not pouring enough money for
the infrastructure. I think, a stage has come
when  w should stop, do a lot of stock-taking
and keep our fingers crossed. Nobody can say
with positive assertion  that this will happen
or that will not hap pen. All that is necessary
to do is to lay emphasis on two things. One
is control of population and the second is,
improvement of  work culture. The
improvement  of work culture should start
from our own House. Look at the amount,
of time which we waste. Rajya Sabha with half
the membership of the Lok Sabha should
require twice the time as is required by the
Lok Sabha to discuss the JPC report. I think a
time has oome for us to work  hard, to render
better output in terms of legislation, in
terms of debates.

Then I come to the earthquake relief fund.
The worst earthquake of the century did take
place in Maharashtra last September. Now the
point is, if you donate for the earthquake
relief fund to the Chief Minister of
Mabharashtra, you get 50 per cent reduction in
the income tax, but if you pay to the Prime
Minister, you get hundred per cent reduction.
I am aware that after our representation you
have removed
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the distinction, but whether it is earthquake
of drought or flood or any other natural
calamity, should there be a difference in the
tax deduction? When it is paid in the Prime
Minister's Relief Fund you get 100 per cent
deduction and when it is paid to the Chief
Minister you get 50 per cent deduction. I
have been repeatedly...

SHRI CHATURANAN MISHRA (Bihar):
Do you want the Prime Minister to be
denigrated?

SHRI MENTAY PADMANABHAM: Or
be reduced to the level of the Chief Minister?

SHRI MURLIDHAR CHANDRA-KANT
BHANDARE; I do not think so. These are
the matters to which I am going to take your
signatures very soon on a representation. This
kind of discrimination should be removed.

SHRI CHATURANAN MISHRA: That I
will sign.

THE VICE-PRESIDENT (SHRI V
NARAYANASAMY). He is telling about the
natural calamities.

SHRI CHATURANAN MISHRA: I will
sign his memorandum but ha should not
denigrate our Prime Minister.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): He is not doing that.

SHRI MURLIDHAR CHANDRA-KANT
BHANDARE: What I want W say is that in a
federal structure this is not permissible. I
would like the hon Finance Minister to
respond to this.

There is one more thing. There is a
demand. It is not what people have told me. I
know that there was an exemption of income-
tax for the residents of Ladakh between the
years 1962 and 1988-89. Now the things have
become the worst for them. May
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I earnestly appeal to the hon. Finance
Minister to restore that exemption that usd to
be given to them during all these years?

Sir* 1 can only say this. Mr.  Ashok
Mitra found that this Budget was in bits and
pieces; that it was not an integrated one;  and
that it had no vision. But I hope have satisfied
him and the House- unfortunately, he is not
here today— that this Budget is an integrated
whole which combines the past with the present
for a glorious future. May I also say that it
holds out a visic which I had to tell the Asiatic
Socie ty in New York when we were dis
cussing the problems? An article had appeared
in the Economist  which compared China
with India. Several questions were put  to me
and my reply to them was this: You are ask'
ing these questions as if you  think that China
is a hare and India is  a tortoise. I said, "I
will accept you* premise but don't be surprised
what the tortoise turns into the hare."
With that assurance in my mind and
with that hope of the future for my

country, I thank you, Mr. Vice-Chair
man.
THE VICE-CHAIRMAN (SHRI V.

NARAYANASAMY): Now, Mr.
Swaminathan. Mr. Swaminathan, 1 would
like to inform you that the time allotted to
your party is twenty minutes.

SHRI G. SWAMINATHAN (Tamil Nadu)
Mr. Vice-Chairman Sir, plea. se tell me when

14-15 minutes ara
over.

Sir, within the short time available, T will
try to conclude the topic by giving the sailent
points because here is no time for rendering
explanation or quoting figures. While starting
my Budget speech, I welcome the libera-
lisation policy of the Government and
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I wish the New Economic Policy all the
success. 1 also congratulate the Government
for the increase in the foreign exchange
reserves. | congratulate the Government
brought during the last two-and-half years
they ftave brought the economy of our
country which was in a very bad shape to a
position when we have surplus and we are
able to repay a part of it to IMF beforehand.
That is something for which the Government
needs to be congratulated. I wish to eongra-
'ulate the Finance Minister for con-rolling the
inflation even though the inflationary
potential has increased new. Even then,
keeping in view what the position was two-
and-a-half years ago, he has to be congra-
iulated, whether it is liked by all or not,
because the rate of inflation has been reduced
from 17 per cent odd (wo-and-half-years ago
to 9-10 per cent today. This is all because of
the' liberalisation policy, the New Economic
Policy and the vision of the France Minister.

Sir, the most important thing, fo my mind,
in discussing the Budge is to face the
challenges thrown to us because my personal
feeding i that the next two-and-half years
period is going to be the most crucial period
for our economy even though what has
happened before is appreciable. I have seen
countries and I have learnt about countries.
The process of transition has? to be time-
bound. A booklet has also toeen given to the
Members of Parliament indicating as to what
has already hap--pened and what the
Government proposes 'to do hereafter. My
point is : hat there is no time-frame for various
changes in the policy matters that the
Government has discussed in the "booklet
which has been circulated to the Members of
Parliament. My perianal feeling is that
transition has to be within a time-frame of five
years. ' Anything less than five years will be
too short. Many countries have completer' the
transition, lines
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pective of the fact thit the Coaxw nist
countries have no private ir.sti tutions and the
under developed countries have institutions
by way of mixed economy, any country
which has completed the transition process
withm a period of five years, whichever
country is able to do it within a period of five
years has been sue. cessful. Any country,
which lias extended the transition process for
more than five years, which appears to be the
optimum period, gets into difficulty. I am
happy that Shri Bhandare referred to this
matter. But my point is that we are going slow
in this process. When we take more time than
what we should take, and we know this
Government has got only two to two and a
half years.

SHRI MENTAY PADMANA-
BHAM: Are you assuring them?

SHRI G. SWAMINATHAN: I am not
assuring them, but I hope and wish because we
want a stable Government and a stable
political atmosphere for the liberalisation
process to succeed. The liberalisation policy
by itself cannot be successful. It has to be
backed by the political and social structure.
Unless the Finance Minister has the political
backing of the Prime Minister on the
Paarliament or of all the parties so that the
Government pursuing liberalisation is stable, it
will not work. Even foreigners will not have
confidence in our economy, as we ourselves
will not have. So, I wish that this Government
completes five years. But my request is that
they complete this process within the
timeframe. After five years you will reap
benefits out of it. Why I am saying so is that
many of the East and Central European
countries like Poland, Czechoslovakia and
Latin American countries thought that the
poltical process had not been supporting them
enough I am not criticising the Prime Minister
or the Congress Party, but
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if you start hesitating and feel that  there is
election ahead, you will take | the decision on
it later on, this type of political indecision and
political variability may affect the very struc-
ture of the economic policy. East and
Central European countries and many of the
Communist Governments as well as the Latin
American countries which elongated the policy
got gr-sater resistance. It was not there in the
beginning. When you start the liberalisation
process, everybody will suppoit you because
they  suffered under the previous regime.
They might have subsidies, but they did
nor have economic democracy. People had
to stand in long queues for years together;
There were cartoons in Russia that people had
been standing in queues for years and
somebody had a beard." when asked why
he was having the beard, the reply was that he
was standing for long and he developed a
beard like Rip ~ Wan Winkle. This was the
condition before. Later on the people may tend
to forget the position, if you continue the
process for long. Then there may come up
people who are opposed to the policy of
liberalisation. They may say the result
has- not come about. This kind of thinking
may be cheated m their minds. Political and
social systems will not dome after you. That
is why I say, go fast. I advocate the necessity
of going fas in the next two or three years.

Public relations is also very important. I
from the Opposition do not need to tell you,
you develop it, but when you started the
liberalisation process, there was a lot of
propagan-.da and public relations exercise
on TV wild radio. Nowadays there are no
meetings, no conferences, no discussions
So, people do not knew what is happening.

(THE  VICE-CHAIRMAN  (SHRI
SHANKAR DAYAL SINGH (in the
Chair)
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So, I advocate that you take up the matter
more with the people so that they are alive to
the liberalisation policy of the Government.

Another  most important  pouv about
which the State Governments and the parties
backing the  State Governments feel very
sore is  the question of price rise. During
the liberalisation process  the price rise has to
be there, because no Government can afford to
keep the prices at a standstill. ~ Actually the
prices had been suppresssd under the old regime
when you had the system of subsidy and there
was centralised economy. So, you did not allow
the prices to goes up. This disequalibrium in the
economy may create an explosive situation.
Naturally, when you get into the liberalisation
process,  you try to eliminate the process of
pressure on the prices. You allow the prices to
go up and expect them to comr- down to the
normal level. The prices cannot come to the
normal level. You have subsidised some
items. The prices had been under pressure.
The economic policy under which we are living
is such that naturally the prices will go up. In
many East European countries and Latin
American countries prices were allow. eu to go
up. When the. prices are allowed to go up,
then, you will be able to bridge the gap of- your
economic system and the revenue system. Then
.ultimately, what happens? The poor people in
the country are not able, to bear the increase
in prices.

There has been a lot of criticism regarding
your resorting to administered prices before
the Budget. There has been a continuous
argument go ing on in this Parliament over a
period of " years e that administered prices
should not be resorted to before the Budget. I
tontine feel that administered prices and
Budget are the same because in countries
where it was a centralised process, there were
no direct taxes. The prices are all controlled
there or the prices are
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kept in a particular position or the revenue is
collected only through administered prices
and through income tax. So in a mixed
economy also, the Government has to get a
certain amount out of administered prices. So
naturally they resort to administered prices
through which they try to bridge the gap in
taxation. It is a form of increasing the
Government's revenue. But the point is they
resort to administered prices on vari-ous
essential commodities and  petroleum
products. The people who are going to suffer
the most are the peov pie who come under
direct control of the States. The Central
Government may be controlling the
administration in some States. But in other
States, some State Governments are
controlling the administration. In some States
the ruling party may be controlling the
administration and in .some other States the
Opposition parties may be controlling the
administration. Who are going to be affected
by the administered prices? The vulnerable
sections of the society are going to be
affected. I know that certain countries have
want only allowed the prices to go up. But
they never allowed the people to get enough
money to pay for it. That would create an
inflationary pressure indirectly and hurt the
people in their bellies. Who are suffering? The
Government who are looking after the
administration in the States are suffering. I
think, Mr. Bhandare said, "During the last
elections, people have proved that the
liberalisation policy is working." How is that
the liberalisation policy working? It has
affected the State Governments. It may affect
your Government in soma States. I want to tell
you...  (Interruptions) ... Don't be
complacement because of your liberalisation
policy. I will place my point. You can say
whatever you like. The liberalisation policy
has created disaffection in the States. Why did
you create disaffection in the States? It has
been created due to increase in the prices of
various commodities. People felt
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very unhappy about the Government. Which
is the Government near to them? It is the State
Governments which are near to them. The
Central Government, Rajya Sabha® and Lok
Sabha are distant institutions to the people.
Our hon. Chief Minister of Tamil Nadu is...

SHRI V. NARAYANASAMY (Pon-
dicherry): Will you yield for a minutet

SHRI G. SWAMINATHAN; If the Vice-
Chairman gives me the time which are you
are taking no.w I can yield.

THE VICE-CHAIRMAN (SHRI
SHANKAR  DAYAL  SINGH): Mr.
Narayanasamy, you are going to speak after
him.

SHRI V. NARAYANASAMY: I want to
seek only one clarification from him. He is a
very senior Member. He said that the
administered prices resorted to by the Central
Government have affected the State
Governments only but not the Central
Government. I do not agree with his point of
view. It affects everybody.

SHRI MENTAY PADMANABHAM; The
Central Government will not be benefited by
it.

THE VICE-CHIARMAN (SHRI
SHANKAR DAYAL SINGH): Please don't
waste the time Mr. Swamina-than, please
continue.

SHRI G. SWAMINATHAN: When I
support Mr. Narayanasamy's party, he feels
very happy. But when I argue against his
party's policies, he will try to take away my
time. I do not want to displease Mr. Nara.
yansamy becuas he is one of our Vice-
Chairman. At any time he may come and
oecupy the Chair and ay not give me the time.
So, I have to appreciate his sentiments also.
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The point I am trying to make is that the
State Governments are nearer to the people.
So whatever happens on the price front,
people teel that the State Government is
responsible for it.

SHRI CHATURANAN MISHRA: Mr.
Narayanasamy is in he panel of tne Vice-
Cnairmen.  So, he is giving you some
concession. Then, it amounts to bribery.
Sir, the point is that you cannot afford to do
that Why did many  State Governments
llose? Because of the liberalisation process
many State Governments lost And they have
brought in the Congress Government there.
When you go for election of the Congress party
to the Centre, I do not know what is going to
happen.  There is difference in a party trying
to get elected for a State and for the Centre.
People may say that both the State and the
Centre are responsible and so they will
neither vote for the party in power at the
Centre nor the party in power in the State.
They will go for elections in another two and a
half years or two years or earlier. The point I
want to make is, whenever you are taking a
decision... (In. terruptions). Mr.
Narayanasamy, you come and contest in Tamil
Nadu, alone. Do not come on the shouMer of
somebody, AIADMK or DMK. You contest
alone. I welcome you ito come contest in
Tamil Nadu.

What is the Government of India doing? It is
bringing its own liberalisation policy
Liberalisation policy or Budget or the
economy of the Government is not only of the
Government of India. State Government
Budgets. State economices are there. Even if
you do not have any revenue deficit and even
if you balance your Budget, all the States have
got unbalanced Budgets and have deficits.
What will happen to the economy? The
economy will be in a shambles. Ultimately; 1
am say-ing. when you are taking a crucial
decision of liberalisation, when you
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are making a row economic policy, it is very
necessary that not only you speak in Parliament,
convince Members of Parliament but you
should also consult the State Governments. You
nave never done this. You have never
consulted the Chief Ministers before
deciding] on a policy as to how they feel about
it.  As far as I know, you never took the State
Governments into confidence. You never called
the Chief Ministers for consultation and had a
complete discussion on any policy. This is one
point. Before announcing the administered
prices, affectig  the poor people of the
States,  consult the State Governments.  As
far as I know, my hon. Chief Minister has
already stated-it was also  published in the
Press—to the effect, "We are sorry that this kind
of a unilateral attitude is being taken by the
Central Gover-ment. When they are
increasing the administered prices, they never
consult my State, never consult the Chief
Ministers. I am unable to do anything.  And
I have to bear the brunt of the whole policy
decision that lyou are taking on the administered
prices." 1 would only say that whenever you
have a major programme of change, be it
economic changes, liberalisation administered
prices, or whatever it is take the State
Governments into confidence, not for any Other
purpose but just for your policy to succeed.
Take all the Chief Ministers and parties in
your hold. Try to convince them that yours is
the best policjv to he adopted.

The most important thing is growth. The
pace of growth has to be determined. How are
you going to balance the GDP accordingly?
They say there will be 14 per cent growth. I
do not know whether the calculation is
correct. If it is 14 per cent, then next year,
your GDP will be under six per cent. That is
the calculation iriven by "The Hindu'. I do not
know whether you will be able to get 14 per
cent growth.  Already the indue.

trial growth is somewhere around 2.5
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per cent. What is going to happen to your
agriculture? There are some hon,"Members of
the Opposition who have been blessing you
saying that there should foe a good monsoon.
May. be, the intention of the Opposition is the
reverse. Suppose there is no good monsoon.
About 50 vper cent off the GPP..
(Interruptions)...

SHRI CHATURANAN MISHRA: What
else the Opposition can do than blesising
them?

SHRI G. SWAMINATHAN: Yes, we are
blessing them. But they may feel that other
way.

SHRIV. NARAYANASAMY: Don't you
want a good monsoon in Tamil Nadu?

SHRI G. SWAMINATHAN: There is a
good monsoon there. A good lady is there as
the Chief Minister. We are having good
monsoons for the last three years. During the
Con-ains. Because our hon. Chief Miinis-ter
is there we are having goal monsoons in
Tamil Nadu. Thely increased the PDS prices.
They have increased the procurement prices.
They are responsible, (interruptions)

SHRI V. NARAYANASAMY: We want
better prices for farmers.

THE VICE:CH AIRMAN (SHRI
SHANKER DAYAL SINGH). Don't
interrupt. (Interruptions)

SHRI V. NARAYANASAMY:
What is the logic behind it? On the one hand"
you want better prices.... (Interruptions)

THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL  SINGH): Mr.
Swaminathan, don't quarrel. You

have to address' the Chair.  (Inter-
ruptions}

SHRI G. SWAMINATHAN: Sir. they are
attracting my attention by
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interrupting me time and again, iln-
terruptio'ns) Sir, please ask Mr.'Nara-
yanasamy not to interrupt me. (In-
termptions)

SHRI V. NARAYANASAMY; Sir, he is
speaking against the liberalisation policy but
he had supported the liberalisation policy.

THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL  SINGH): Mr.
Narayanasamy, why are you interrupting
him? You "can speak whatever you like
when your turn comes.

SHRI G, SWAMINATHAN The
Government increased the issue price
of rice, the issue price of sugar and
increased the price of petrol and
thereafter, my esteemed friends from
the DMK Party criticised the State
Government for such increases as if

the. State Government as responsible
for such a hike. Then we have to give
reply to the Opposition people in the
State Assembly that the said increase
is not because of the State Govern
ment but because of the decision
taken by the Central Government

(Interruptions). The whole res
ponsibility Ifor such increases
in  price lies with  the

Central Government. I would say that the
Government is not going to control the
inflation. You are dreaming to have an
economic growth of 14 per 'cent in. the
industrial sector during the next year. The
Government is saying that better investments
have been there. If the growth has to come
from investment, then the Government can
have a mastei plan 'to have growth. But the
growth does not come by investment alone.
Your booklet says, "having a propel
investment climate, having more in vestment
in agriculture, having more growth." So, there
is no problem in regard to investment. The
problem lies with growth. The return on in
Investment in industry, you have vestment is
very poor. There have bean no returns on the
investment made in the industrial sector How
rnuch amount has the Government invested in
"public sector- and what
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is the return? It is not only in India but the
world over that  wherever they went in for
public sector, it has been making losses. In
almost all the countries of the world wherever
they had the public sector, they have been
losing. Hence, I would say that there i6
something wrong with the medicine and not
with the people. You see thalidomide isa
medicine  given to people for  controlling
the virus infection. Many children were born
without limbs and the problem was not with
the mother but the problem was with
thalidomide. In the same way, wherever you
have the central ised economy, this problem
would be there. My Communist friends are
not able to find out as to which country is
going to advocate the centralised economy.
But they advocated for the Government of
India. This is what is happening all over
the country. The return on the investment
should be more than the investment Unless
you have proper return and productivity,
unless you have a proper work culture, unless
you have new institutions built, you cannot
have the liberalisation policy by the mere
show of economy. You should have the
political as well as the so cial support. If you
are able to build institutions, well and good.
If you are not able to do so and there is stiff
opposition to building the same, then you have
to frame your own legal system and the
whole thing has to be done within  two-
and-a-half years. So, unless you are able
to move forward and achieve success
within this periol, it may be too late and
ultimately, there may be more people
opposing you and they may say that the
Government has failed and 'the system would
not work. Sir, I would like to make one or
two points more. Sir, a fiscal balance is also
essential. And I would say deficit has to be
avoided an the time, and deficit can be
avoided only if the subsidies are reduced,
only if the unnecessary expenditure of the
Government is controlled. The Gov ernment
expenditure, whether it is
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essential or non-essential, is the

same; .t. .is. accumulating.--You have
never  controlled  your  Government.
Your Government is a big brother.
the load of the

Government on the people; you will not be

If you put

able to do it. What is the practical policy the
Finance Minister has got for coatrolling the
Government expenditure? That has to be .
adumbrated to the House; Otherwise, the
people won't believe you.. You want to spend
as you like but you don't allow the' people to

spend. That is another importani thing.

Regarding the Public Distribution System, I
would only wish to say that there has been a
lot of pilferage. Many people who are not
concerned with the Public Distribution System
are also enjoying it. You have to monitor the
system and target the thing to the appropriate
people. Perhaps, you can think of some other
system, maybe, other countries are doing it.
do not know. You can examine it. I was told
even in Sri Lanka foodstuffs are being
distributed. You can have a different system.
You are not able to revamp the PDS because a
lot of people who are benefited by this system
are not allowing you to target it to the people
concerned. You can think -of some other

system. That is also an important point..

Coming to MODVAT and VAT, again, I
would plead "with the Government that they
have to consult with the State Governments.

I am very
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sorry, there had been no consultation. And the
hon. Finance Minister has said, "Regarding
MODVAT 1 have to consult." How do you
bring in the value added system? Wherever
they have dismantled the Centralised control
of the economy, they have given incentives to
only a section of private people. You want to
give in. centives to people to come up.

They have brought in VAT. There is a
value added system. The State Governments
have got their own sale tax whereas you have
excise duty. Before the system is brought in,
you Before the system is brought in, you
should have a complete discussion and a sort
of understanding with the State Governments.
You have not started the process. When are
you going to start the process? I do not know
whether you have started it or not. You have
to start the process, quite early because you
have got only 2-112 years more to serve. If
you fail within a period of2-1 2 years, you
cannot come back as Mr. Bhandare said, again
to face this Parliament. So I would request the
hon. Finance Minister to start the process and
discuss the matter with the State Gov-
ernments. .. (Interruption)... That is why I am
giving all the prescriptions for you if you want
to come back. If you do not accept the
prescriptions, you will not come back...

(Interrup-tions)...

Sir, you please consult the Statje
Governments on GATT and MOD. VAT as
early as possible so that there will be a

consensus on the liberalisa-
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tion policy. Again, Sir I would say that
institutional reforms are more important and
they have to be done. You have codified what
has to be done, but these reforms are getting
delayed. And I personally feel, if you want to
have productivity increased, work-culture has
to be increased. And so many archaic
slystems and institutions which you have
brought have to be dismantled.

While winding up, I would  only say that

the people should have a feeling that
whoever  works harder, whoever produces
He will

The people who are no

goods for the coun. try is benefited.
be given incentives.
good, the people who are only taking benefits
out of the country, should not be rewarded.
The whole system is for IMF-  The

who have never contributed towards the deve-

people

lopment of the
benefited.

country have been
The people who are contributing
to the development of the country have been
penalised. So
There  will

this system will not work.

be a change in the thinking of the people.
Unless you think it with different framework,
most probably, you will not he able to do it.
Sir, my only wish is that I should have been
given more time; for want of time, I would
only say while welcoming the liberalisation
policy, while welcoming the Budget the
Govern. ment bap presented, I also criticise
the Government for not consulting the State
Governments, and for allowing the prices to
increase. So, we have to oppose thisBudget-

on that count also
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With this feeling, Sir, 1 submit miy
thoughts on this Budget. Thank you.
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.. (daIue)

SHRI MENTAY PADMANABHAM: IX
there are floods, the Finance Mi. nister and
the Prime Minister will be the first to drown
because they are short.
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SHRI CHATURANAN MISHRA; I Can't
say that. I wish a long and happy life to them.
I only want them to be good citizens of

Assam,

FraRnmn (st siwe T fag) -
adt, A& sgeew fipy S, faw A
& aw T T & & oA L,
weq ¥ ) waAg & 9gT A’ §
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aEsT Az &t sfragme ¥ faar
ST WYT IS AT OFFT ATt
I think our friend, Mr. Swamina-
than  would not probest againg it
because it comes from the golden
hands of the private sector.
agar v wfer wfms dw= oW
¢ zafag gu @W grETaT Rt W
g1 uag #r & fF @ W Fr o
a9y T2 § Wy far | =T wE
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Ff, FAT 2334 FOT G4 F AT
Jal By

A7 W ¥F AW W T TIFH
¢ 5 argdz fueem av &4 femd
w@ £ At ga w@E A £

Wh-,n you simplify the tax scruc
rare, 1 appreciate those measures,
NFpA gOFT S WET TN |WE ST AR

which you have never considered, never
looked into.

SHRI JAGESH DESAIL: You have not
taken what was provided in the budget, you
have taken the revised
figres.

SHRI CHATURANAN MISHRA: I have
taken one revised figure anl
the other as proposed

SHRI JAGESH DESAIL  Revised
estimates con be increased also. You compare
that with what was given in the Budget.
(Interruptions). What I wanted to point out is
that it map again go up, as it went up last year

SHRI CHATURANAN MISHRA:
I can count only those citizens who
are born Those who are not born
cannot be part of the census. So, if
something good is coming, I will be
happy.
w4 AF e faaw s @
#gt  fem 3awr gw &% wree fas
¥ 7@ ... (cagmmm). . g9 B B
€ mm ag Ffge 1 smE aw W
zast a3y ifqy of sgT gHrEnr

LR TS F W Iw A
ey Wl ot FFR o T W
fard o & o g Ay o
T w1 A qme § agre
& FgET 1 d S w91, e
FETT W TTAT 91 7 S I Ag N
3 o Fm § oamew o3t § A
fer 5% P ozh wem W
e NrE¥ wAT wRG
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SHHI JAGESH DESAI, But he is a
victim.
SHRI CHATURANAN MISHRA: That

you can say. If I say that, you will say that the
Opposition is saying

FrRAAR (W tiwT AT fag)
fwx At 5a3 =1 == <o

oft wgoem fasr . qg @ daT §
TF TR E ! A T GHAT AR
gRR 4Rty & W ooy aqf ¥
4T wqr 4, fAe¥ af ogor WYAg
W 9 WAR AR F, IAA AT
#xz ag A% ff {F 9w gm 7a0
faw 99 % s @ig o wrd 2T RYT-
®E O et AT T IaH e
5w & qt IF & s 1o fgfa
¥ SATE T W@F AU gIAT & oar
IF AG AT LY TIT AT 7 T AN
Ifag 1w FE I fF ogud feam
 ag 2 fear, 5z ¥ foom ar az ari
& A g siq @ s &%, NS | At
HT AT & ;AR W F oAr S
&1, Himfng w2 dFdm FT B,
i IaFT A JgY fwar | qEyE
AT & QAT & ¢ ™ ¥
W< A F W WET
§ @ A & sem fmtor § gEwr
sar ®wr wWfge ar o« fg oy
7 far 1 Sowaafs @ wighia g
1 @ w4 @iwig § W ¥ agw
oA §

T 1T AR Y AT FAT AW )
T sy g A @t gfar 7
9@ %5 @ § AT @A W
7 ¥f7 %21 §

There were some mad people called

Communists, who only proclaimed that jobs
should be given to all the citizens, to all the
people. These made people are gone. So, you
are happy, but I think they are agais coming.

SHRI G. SWAMINATHAN: They
have gone outside India, but many of
them are here
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SHRI CHATURANAN MISHRA: First
time they came by bullets. Second time they
are coming back by ballons. This is the
difference. You niusj be very unhappy, but I
must tell you that this is happening in the
world. You must have read the speech of the
Prim, Minister in DAVOS in the newspapers.

S T WY Tt &

& forg arx Y 97 FT0 ARG
a1, fa w&ly ot w57 a7 2
fw A g Ty oW & v
wavare fremd oar @ & 9
AT g5 T gaer 997 o
o WA QI wF W & w0
T TFT B T wT wifwg, AT
FUAT O X+ S EEIL
R weed  feaer s o9 )
7z s wi f& feiwt wwfal
&7 W & qe four e W et
qF wE TATY WIOET AT IO FO0
wa g fag & <@ qrawfies fag
AW @n ar [ faam €£f am
TR AW, gw Y wAd | AfEw

o

3

Some brand names are going away.
Something like that is  happenng.
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SHRI CHATURANAN MISHRA: Vies, we
have got a setback—I don'; hesitate to say
this. When casteism and eommuiuUism are is
on the rise, li is bound to have a bad effect on
communism, I accept it But I tell you, we
shall evive and come up, and that day,
perhaps; you may be happy; those you are
SOITy NOW.

M owE dE & wNt Fwe
g ¥, uF TE w0 e
3 owe P B oufer adadr &
AT H1 o qzer A AT ot @y A
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wdl qEw § W Efrear ax afaan
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tH o 0¥ K 15 OF qI§T
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qE w7 -z g A fR
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ar &2 Par f5 foam 14 &
fsert w9 w7k # ww g W R
fret aftmm dweT &t &% 3= T4
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Modernisation be accompanied by
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TWE TGT FTIATET g & W
& gl & $9 qurel S0 R qey
A ARAT § 1 wwAr W Afa
¥ wwa
Coal India is going to Collapse.
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WM 14 TET Y3 i
TE A OWT TR W mey '
A7 T 7 W O fr fae oo
AU L i
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it Tferts fefgmqmm faew &Y fogfwy
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¥ wogew o omen 2 e
gﬁm_wﬁgﬂm‘rqﬂm
T W g AT qAE 2, g

Wmﬁgﬁgvﬁﬁgmmﬁag
W wdmar ¢, Na s g,
SRR R 1
ag anr #fd 1 W feen @
fe st w09 40 whwmw



375 Special RAJYA SABHA ] Mentions 376
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SHRI MENTAY PADMANA
BHAM; That is the reason why he is thinking
of imposing agricultural income-tax,

SHRI CHATURANAN MISHRA: I do not
know what he is thinking of You are between
me and him.

i faz greom v v Aifsear o
AMY  HT ) g wg ey
a1 %5 g7 9% g 9T 5 II 21
W drea¥ | gRgad @ awer
WA ¥ waqfearpr difed
qfeamsiar MY ¥ TwF W
ST g § 1 o i "
wfwr fdeh wdT g A
I w1 O g@wE o w frd
Tl Teer st vy e T v

£

wifaTH oF A g v g g
g Fagre 3wt f o age g, -
v g fean dywmw R

a7 -y widw s &
fag I <@ & | gm Fiw awr gur o

TH g2 ¥ wwa g off s O
W o i gfear ft A% w2
ST | FTER 4y gy € v gl
T AT g faAw Faw g

-

THE! THFFRN T 6T BT ST IATAG-

» ot wam ¥k ;- Sgay s foan
..... (wrram) . .

SHRI CHATURANAN MISHRA: You
have finished it. I want that you introduce
some special fund for us to compensate for
that period. It was a considerable period of
more than 15 years, of two decades. So,
kindly look into the case of Bihar. If Bihar,
goes, you will not be able to check it. That is
why I warn you to check it. I hope you will do
something on what I told you 'Thank you.

SHRI SURINDER KUMAR SINGLA
(Punjab): I rise to welcome and support the
Budget. Not only this Budget, but all the
previous Budgets presented for the last four
years were historic Budgets and they
presented great opportunities



377 Special

to entrepreneurial Indians. It did not
happen earlier. I wish it hap-pend earlier.
When this  Government came to power in
1991, i$ was faced with a serious economic
crisis. There was  crisis on the balance of
payments front, there was crisis in terms of
Inflationary pressures and price rises, fiscal
deficits etc and the general growth rate was
decfilruing. But under this leadeship of
our Prime  Minister, Shri P. V. Nara-
simha Raoji and the hon.  Finance Minister,
Shri Manmohan Singh ji the Government
took the right decision at right time that s
why I called it a historic decision. The historic
changes started in 1991 and they are still
continuing. ~ Before I really touch the
historic changes that fook place and the
future direction where we hope to have a great
prosperity for India, I want to mention here

with a very heavy heart thata section of
the House from right  to left arrogantly
assumed themselves, certified themselves

as patriots and charged us that we were selling
out to the World Bank, we were selling out to
the IMF, we were selling out to the
multinationals. Is it the ~wayto judge the
policy framework of this present Govern-
ment or the performance of the Government
or (he achievements of the Government or the
failures of the Government? It is
shameful. I am aware that the gentlemMh
from right to left  began his  career in
One party, created a new party; switched
over from Jan Sangh to Janata Party and I do
not know how many parties he would join
Our Congress party has a history of 103 years.
Our party has only one interest and th"t is
Indian interest. We have no right interest or left
interest. They  are telling us that we
were  selling ourselves to foreigners and
multinationals. I recall what our

Prime  Minister  has said  in Davos
and London recently. He has  set
certain terms  for inviting international
investors to India. It is going to be our

policy He said that they may accept the
terms or they may not accept. But
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he said that we are going to follow a certam
path. He also said that we would not copy
wholesale the Western policy in this country.
I would like to quote from the speech of the
hon. Prime Minister which he delivered in
London yesterday:

"Mr, Narasimha Rao reminded the world
community that the resources of the earth
were finite and quoted Mahatma Gandhi
who said in 1931 that "Europeans them-
selves will have to remodel their outlook ,if
they are not to perish under the weight of
the comforts to which they are becoming
slaves."

Mr. Rao said that India would never be
able to catch up with the developed West and
yet, "without indulging in this race, India can
attain a level of development which brings
general prosperity tailored to her needs and
aspirations to the fullest extent. This is what
we are working for."

[THE-VICE CHAIRMAN (SHR]. V.
NARAYANASAMY) ({In the Chair,]

My whole point is this arrogance of
patriotism on their £art should not be the
framework of judging out new economic
reforms and policies that are being pursued in
this country. These have been started only 3-
112 years back. Before I actually start my
speech on the Budget, 1 have pointed out
various problems that existed. One has to
assess this Budget on the basis on which it has
been formulated. They should see the thrust
which the hon. Finance Minister had
mentioned in his speech and see how we have
succeeded and how we are going to do better
in future. The thrusts are as follows. Firstly, he
was aware, or, in fact, the whole nation was
aware of our tax system. It was not only very
cumbersome, prone to corruption In a big
way, but gave room for eva-sign by tax-
payers. This is first time the tax system has
been modernised in respect of both direct and
Indirect taxes. This Budget hat



379 Special

tried to intoduce, in a gradual fashion, the
Value-Added Tax system, which has already
been adopted by 70—74 countries in the
world. The main focus in this is that there
should not be a double tax or input tax We are
moving towards that. The second purpose is
that the system should be equitable,
progressive and vibrant. When the earnings
are more, the tax should be more. Actually, in
the last Budget also there was an attempt. But
it was less in magnitude. But this time, a
definite direction has been given. We did
receive a lot of complaints because once you
introduce this kind of tax, you have to widen
your tax net. There are new small-scale
industries that have come. It may create
problems in the beginning. The small industry
people who are not in the excise net are now
afraid of facing corrupt excise officials. That
is why ther is a hue and cry. But, in the long
run, probably, they would welcome it. They
have not yet realised that this modem system
of taxation would save more for them. Only
today, in a private discussion the hon. Finance
Minister told us that probably, there would be
less litigation, litigation arising out of
numerous exemptions, numerous
classifications and so many other things. I can
sympathize with Mr. Jethmalani, who is
sitting there, that he- will be losing some legal
business in litigation. Actually this reform is
going to be a remarkable achievement of the
Budget.

The second thing is the fiscal deficit: It is
true. The Minister of Finance has expressed
unhappiness. But what is the choice? You
want the rural development programmes to
continue which need to be funded and rightly
so. I am happy and I would like to
compliment the Finance Minister that they
have raised the allocution- from Rs 5,000.
crores
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to Rs. 7,000 croresIt will really activise
the rural economy. And there are Other
programmes to crea te one million jobs in the
rural sec tor. Even the allocations to health
and education will help .generate hu man
resource in the rural society. These are the
features that you cannot lose sight of when
you talk of fiscal deficit. When the Finance
Minister was worried about the de ficits
earlier, while presenting his ear lier Budgets,
my friends from the Opposition said that he
was working under the diktats of the IMF.
Now they are asking for reduction of fiscal
deficits. Are they really listening to the voice
of the IMF Now? Dr. Ashok Mitra spoke
about it to ask for reduction in large scale
4.00 deficit as such. So, my point is P.M. that
this is going to stay unless we prepare our
country to raise tax resources to feed our
develop ment programmes, to finance our
development Programmes. Then the thrust
sector which, in fact, really shapes the
Budget is the external sector, the foreign
trade sector, and I am happy to state that
during the last two-and-a-half years, the
export performance has been excellent, has
been beyond our expectation. This has
happened due to the strategy adonted by the
Government of India. Once we had the
problem of foreign exchange. Now, we have
a lot options available to us to promote
our growth.

Then the tax concessions which have been
offered in the Budget have been offered not
for the rich people, but for the corporate
sector in order speed up the recovery process.
According to the Government of India, if forty
per cent to forty-five percent tax concessions
are given to the corporate sector, than
industrial recovery of six per cent to eight per
cent is possible. At the moment, the recovery
process is very slow. We are struggling
between two percent and two-and-a-half per
cent, industrial-growth- -In-order to reach
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the stage of six per cent to eight per cent of
industrial recovery, these tax concessions
have been given. Rs. 1,400 crores are given to
the capital equipment industry. The problems
of poverty and unemployment are very
serious. Now, apart from what has been
budgeted in  terms of the rural development
programmes, if you study the extent of creation
of jobs both in the public and the private sector
during the last decade, you will find that the
number of jobs created in the private sector
has been much more than the number of jobs
created in the public sector. So, let the industry
be given a chance to come in that respect.
Now the prospects of industrial
recovery are good and I would say that I am not
worried on that count because of the assurance
given by the Finance Minister. But if the pace
of industrial recovery is slow, it could pose
a problem. I have a few suggestions to make for
the kind  consideration of the Finance
Minister. Everybody knows that there is a
resource constraint existing at the  moment.
I would like to know whether it is possible
to disinvest in the public sector for a
particular purpose. The purpose is, we say that
we are going to reduce or disinvest to the extent
of 40 per cent. With the figures available, if
you have an investment of something like Rs.
1,40,000 crores in the public sector and if you
disinvest 40 per cent, you will collect about
Rs. 60,000 crores or Rs. 70,000 crores. Now
with this investment in your hand, if you
have  chosen to join hands with the private
sector, that fund can be used for
investment purposes which will increase the
rate of industrial development in future. You
could have  collected Rs. 60,000 crores by
disinvesting in the public sector. If you  go
and deliberately join hands with the private
sector for strengthening the industry industrial
recovery would be 15 to 16 per cent. I can
imagnie even more than 15 or 16 per cent. That
is the major plea I would like to make. Please
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consider this. Some people charge as that we
are selling the public sector. Public sector
investments are blocked. It is not yielding
revenue or it is not generating jobs. It is not
creating jobs.  You pull out that money from
the public sector and invest it somewhere else.
We are not having proper infrastructure.
Last time when I spoke on the Budget
proposals, I gave the experience of my
hometown. The people of that area had,
been asking for a railway line for the last 40
years. My grandfather represented, my
father represented and I am now
representing For the last 40 years the
railway line did not come up... (Interrup
tions) Itis nota question of power. It
is a question bosically of national resources.
National resources are there but the
Government has not given any aid. The
Opposition Governments were in power in
1987 and 1989. The people represented to
them also. They did not have the
resources. If  you do not  h?ve resources,
are you going to deny us permanently stying
"you do not deserve any railway line for the
next hundered  years"? You do not
allow the multinationals or the private sector
to lay railway lines in my area. I am not
interested in railway itself. I am not
interested in having these lines for myself as
long as I am given cheaper railway facilities.

If this, is going to be your attitude,
probably you will ruin national
productivity. You will not create jobs.

Now what you are doing is you are
subsidising jobs, you are protecting jobs but
you are not creating jobs. You will look into
the interests of only a few lakhs of people you
are not looking into the interests of millions
and millions of oeo-ple who are living in
rural India wh" are going to join the national
mainstream in the next few year?. They will
ask for employment. So you have to look
at it from that angle You should be
interested in job-creation, you should be
interested in income- gljnera!tion and wealth-
gene-
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ration. My plea on this is you must disinvest
for a particular purpose And that particular
purpose I have already mentioned.

The second suggestion I would like to
make for the consideration of the Finance
Minister is this. There is a huge expenditure,
and I firmly believe if you reduce the size of
the Government, the Government is a
problem in itself—whether you run it or
anybody else runs it. Govren-memt is the
biggest problem the world over...
(Iteruptions)...

SHRI ASHIS SEN (West Bengal); Is it the
size of the Government or is it the size of the
Ministry?

SHRI SURINDER KUMAR SINGLA:
Size of the Government in terms of people
who are working in the Ministeries.

SHRI ASHIS SEN: But not the size of the
Ministry.

THE VICE-CHAIRMAN (SHRI V
NARAYANASAMY): . Mr. Singla, kindly
address the Chair. You need not respond to
his question.

SHRI ASHIS SEN: Through you, Sir, I am
asking.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY); You have to get
permission before asking a question.

SHRI SURINDR KUMAR SINGLA: The
army of administrators who are not
performing a productive role in Indian
society have failed and this has put ah
inflationary pressure on the economy.

And the third suggestion 1 would like to
make to the htm. Minister 's this. I would like
to make a third suggestion to the Finance
Minister.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY); - The final suggestkn.
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SHRI SURINDER KUMAR SINGLA;
Yes, the final suggestion. For example, take
the costs involved in cars which is a Tunning
expenditure. Only Secretaries are given cars.
They do not give any car to anyone down
below. Now, what would happen? A friend of
mine worked out a figure which comes to Rs.
6000 crores a year. People who are working
in top positions in private companies are not
really given a car. Everybody is not given a
car. If a car is given to the staff the car is only
used by the top officials of the Ministeries.
Similar is the case with public sector,
undertakings. .. (Time bell rings).. Before 1
conclude, I would like to take on Punjab. We
have represented to the Finance Minister as
well as to the Prime Minister. I thank the
Finance Minister because there is a mention
in the Budget that Rs. 339 crores is given to
Punjab as a special loan. But the special loan
taken was something like Rs. 6600 crores.
The loan was taken by.us to fight insurgency,
to fight terrorism, to fight a war against
Pakistan. Now, why should we, Punjab, pay
the price? It is a great burden on us. We have
to pay for it every year. The Finance Minister
in his reply to my question in this Hous? said
that the Tenth Finance Commission would
look into it. So, my point is that he is
rescheduling it. He has no power to waive
this. I would welcome if he does so as a
special case. Punjab has successfully forght
against terrorism and peace has been brought
back to Punjab by Sardar Beant Singh, a great
leader. (Time bell rings)... Only one minute
Sir. My plea to the Finance Minister is Could
you be kind enough to consider it as a special
case? It is not a case that the State took the
loan. The State took the loan to fight a
national cause * cause for national
integraton. Why should we pay for it? This is
a drag on our costs. This is a drag on our
Government's efforts.

Now, there is another request. That too we
represented to the Finance
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Minister. He doesn't listen to us because,
probably, he would" not like a remark that
he, being a Punjabi, is favouring us. But it is
a matter of rsal concern. Punjab suffered for
so long, for ten years Industry did not come
there. People moved out of the State to other
places.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Singla, kindly
conclude.

SHRI SURINDER KUMAR SINGLA: I
am just concluding. We represented to the
Finance Minister to consider a tax holiday for
new industrial units. It was a suggestion and
request made by all the MPs from Punjab and,
in fact the Chief Minister of the State also
requested the Finance Minister to consider
this. So: I again plead for , tax holiday. There
is a very genuine reason; Mr. Vice-Chairman,
which I want to mention. For example, take
the neighbouring States like Jammu and
Jlashmir and Himachal Pradesh. Now here is
a tax holiday. I know and YOU can also verify
that industries have moved to Himachal
Pradesh from Punjab in Older to have the tax
benefit, a tax holiday for ten years. We are
suffering because of this kind of a
disadvantage. We have suffered for long.
Now an unfavourable situation has been
created for us If Hima-chal Pradesh is
offering a ten year 'ax holiday being in hilly
area, why don't you consider it in the case of
'hi- border State?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Singla, you
cannot take more time. You have already
taken more than half-
an-hour.

SHRI SURINDER KUMAR SINGLA:
Sir only one sentence.

Sir, the Finance Minister has mentioned in
his speech that the mass consumption items
would not be brought under the tax net.
Unfortunately, the rubber industry in Jalan-
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dhar and the yaxn industries in Ludhiana and
other places have come under it. Sir, these are
mass consumption items. I would like to
request the Minister to consider whether
these items can be brought out of the tax net.
It can be made applicable from next year.

SHRI MENTAY PADMANA-BHAM:
Mr. Vice-Chairman. Sir; I thank you for
giving me this opportunity.

Sir; we are listening to the debate on the
General Budget from yesterday onwards. A
number of my colleagues from this side have
made some very valuable points. They spoke
about the macro-economic managment of the
Government. Then they spoke about the
deficit financeing. They also spoke about
various other aspects of the Budget. Because
of want of time, I don't want to go into all the
details. There is no point in covering the
ground which is already covered by my
esteemed friends from the Opposition.

Sir, I have some serious reserva

tions on the Budget proposals
particularly on three aspects. These
Budget proposals have wider
ramifications on the finances of
the State Government and
also on their functioning.

This aspect was not taken into con-
sideration while making proposals.

Secondly, this Budget is anti-agriculture
and has not provided the needed incentives to
the growth of agriculture. Sir, a number of my
friends from the treasury banches have feebly
tried to defend some Of the direct and indirect
taxation proposals. There is a need to make a
few observations on the point of favouritism
or favour shown to the multinationals as
against the interests of the indigenous
industries.
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Sir, some of my friends have already
mentioned that there is a steep decline in the
net resource transfer from the Central
Government to the State Governments ever
since Dr. Manmohan Singh has become the
Finance Minister and ever since this
Government has come to power.

Sir, in 1991-92, in the first stages of
reforms, the so-called  reforms or
liberalisation, whatever you call it, the net
resource transfer to States stood at 37.9 per
cent of the Centre's total expenditure,
excluding the expenditure met by the States.
This ratio came to 38.3 per cent in 1992-93. It
had declined to 37.4 per cent in the revised
estimates for 1993-94. In this Budget it
dropped further to 35.1 per cent. This is really
a most unfortunate thing. Sir, all the State
Governmnets are already caught in a situation
of a debt-trap. Sir, the states owe nearly Rs.
1,40,000 crores to the Central Government. If
there is further decline in the net resource
transfer, all the State Governments would
become bankrupt. This is a very serious
matter. I hope the Finance Minister would
take this issue into consderation. The Central
Budget is not strictly limited to the Central
Government alone. As far as the Stats finances
are concerned, it has wider ramifications.

[THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL SINGH) in
the Chair] This is a very

serious matter and it needs to be looked into.
Another point that I would like to raise is
about Plan allocation to the States. This has
been raised only marginally. Last year, Plan
assistance was to the tune of Rs. 18,010
crores. In the present Budget this has been
raised to Rs. 19,304 crores This is only a
marginal increase considering the increase in
the administered prices. Once you increase
the administered prices,the State expenditure
natural-
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ly goes up.  Considering these aspects, I

should say that there is absolutely no

ncrease. In fact it is only a negative
increase, that is, it is less than the allocation
made last year if you take into
consideration the value of the rupee, the
general rise in prices of essential commodi-
ties, essential goods like cement, steel and also
the cost of infrastructure facilities used by
the State Governments for
developmental activities. The Plan
allocation made this year is less than what was

made last year. This is a very serious

various

problem. With regard to agriculture we
all know that there is a steep decline in
public investment. = The Government  has
always agreed to this. =~ A number of times,
the Finance Minister as well as the  Prime
a steep
decline in public investment in the case of
agriculture. The Government have been saying
that they are trying to encourage private
investment in agriculture. To give a sort of
fillip to private. investment in agriculture,
some credit agencies will have to be
The NABARD is one such credit

agency. In this year's Budget only Rs. 200

Minister admitted that there was

created.

crores has been allotted towards the share capi-
tal of the NABARD.
compared  to the huge nvest-ment that
is required to make breath through in
agriculture. The Government  is thinking of
promoting export of agricultural commodities.
In that case, Rs. 200 crores that has been
allotted by the Government towards  the
share capital of the NABARD will not be
sufficient. You

This is peanuts when

will have to increase the
credit facilities given to the agriculturists. This
is also a very serious matter which needs to be
considered. Another point is that because

of
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some changes brought about in indirect
taxation, the price of pesticides is likely to go
up. In the case of fertilizers, there is no
change right now. In this connection, the
Finance Minister and also the Prime Min-
ister—it appeared in the Press—have said that
they  will not be able to assure anything in
this regard. The Finance Minister  has said
that he cannot give an  assurance that he
will not revise the prices or do away with the
subsidy that is presently being given to the
nitrogenous fertilizers The little subsidy that is

given to  the nitrogenous fertilizers may be
removed may be  reduced in
future. Therefore, the fertilizer prices,

the pesticides prices may rise.  There is
another controversy in regard to change in
the duty structure of  steel industry. The
Agriculture ~ Minister recently said that—I
had head it in some newspapers—the
price of tractors and other  agricultural
implements would go up. This will
adversely affect the agriculture sector.
I would request the Government that while
taking a final decision, it should look into all
these matters. If the cost of fertilizer, the
cost of implements and also the cost of
capital goes up, it will adversely affect the
growth  of  agriculture. The agriculture
sector provides a lot of employment
opportunities. ~ Almost 65 to 70 per cent of
employment is generated in this sector. The
changes that have been brought about in
the Customs duty and the Excise duty
structure are also very unfortonate. These
changes are heavily loaded against the
indigenous industries.I , will take two
examples only in illustrate this point. One is
the customs duty. While a lot of concessions
are given by way of customs duty on one
particular item, asditional duty has been
imposed, and, hat is, on  the import of
medical equipments.  Sir, since 1988, there
has been no customs duty on  medical
equipments; rather some sort of duty
exemption has been given on the mport of
sophisticated medical equipments so that
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sophisticated advanced medical treatment can
be within the reach of the common man. And
a number of institutions, a number of private
hospitals and other agencies have been im-
porting them without customs duty. But, in
this Budget, unfortunately, customs duty to
the extent of 15 to 20 per cent has been levied
on the import of medical equipment parti'
cularly, with regard to CAT scan and some
other more sophisticated items where the duty
has been raised to 50 per cent. This is really
most unfortunate, more so when a lot of
concessions are being given in customs duty
on other products to help and encourage
multinationals and other big industries. But
with regard to medical equipment which are
useful for the common man, the public,
customs duty is being imposed. There is no
rationale, there is no reason, there is no
ryhme, in customs duty regime.

Sir, with regard to cosmetics, I distinctly
remember the Finance Minister said once that
he is giving a gift to the Indian women; may
be the the Finance Minister is very popular in
the drawing rooms of Delhi or in the cocktail
circuit of Bombay and  Madras...
(Interruptions)

THE MINISTER OF FINANCE SHRI
MANMOHAN SINGH): In Hyderabad too.

SHRI MENTAY PADMANABHAM:
Probably so. Sir, take for example, the toilet
soap industry. Ninety per cent of the soap
industry is in the hands of the multinationals.
Their market share is nearly 90 per cent. On
toilet soaps, the duty has been reduced from
110 per cent to 50 per cent during the last two
years. But the same facility is not given to
other items which our women generally use.
For. example, take the case of detergent
powder which is in the non-power sector; it is
mostly in the small scale sector. In Gujarat
and Andhra Pradesh, there are about 20 to 25
small units which are about to
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[Shri Mentay Padmanabham] be closed
down. Now, after great persuasion, the
Finance Minister has announced a five per
cent, cut in excise duty in the Budget, it was
reduced from 35 per cent to 30 per cent, but,
this is without any distinction; detergent power
which costs about Rs. 40 to 50 is being given
the same facility as the detergent powder
which costs about Rs. 14 to Rs. 15 which is
produced in non power sector. This is unjust
because no Indian women, particularly,
women from the middle-class or the lower-
middle class sections can manage without
detergent powders. Therefore a greater relief
should be given to the detergent powder
industries which are in the small-scale and tiny
sectors as well in non-power sector.

Sir, T would like to mention some more
points, but because of the constraints of time.
I am not able to say everything. But I will
send my suggestions to the Finance Minister
and I request him to take these suggestions
into consideration while replying to the
debate and while finalising the Finance Bill.

Thank you, Sir.

SHRI V. NARAYANASAMY: Mr. Vice-
Chairman, Sir, thank you for giving me
this opportunity to speak on the General
Budget presented to the nation by the hon
Finance Minister. Sir, the reaction from the
public and also the economists on  the
Budget proposals of the Finance Minister has
been quite encouraging. Normally, when
the Budget is presented by the Finance
Minister of this country, there will be a lot of
criticism made by various quarters. But this
year, there is criticism only from the
Opposition parties and from the public, from
the industrialists  and from the rural sector.
This year's Budget is not only growth-
oriented but also there is a thrust tor rural
employment potential. This I would like to
say before this House because there has been
criticism from the other side that the
Government is
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tilting Lowards industrialists and
multinationals.  Not  Only  this, the
Government is accused of coming m line
with IMF and the World Bank. This doubt
has to be cleared by the Finance Minister.

The allocation made for rural ~employment is
Rs. 7,010 crores. This allocation is made in
different  forms. When this figure is
compared with the last year's allocation, it is
more than 40 per cent. =~ When such a big
allocation is made by the Finance
Minister, it is the primary duty of the State
Governments conesrned to ensure that the
funds allocated to them under various
schemes such as the  Jawahar Rozgar
Yojana, the Prime Minister's Rural
Employment Programme, etc. are
utilised by them well and the benefit is passed
on to the people. This is under that assumption
that a big allocation has been made.
Unfortunately. we don't have a mechanism to
monitor the funds given by the Central Govern-
ment to the various State Governments.
There is no mechanism to monitor whether
the funds have been spent for the  purpose
for which they are provided.  There are
alot of complaints that the funds given by
the Finance Minister to the various States for
rural employment programmes are being
diverted by the State Governments concerned
for other schemes. Such reports have come
in. Unfortunately, no action has been taken.
While making the allocations, I want the
Finance Minister to be very strict and see that
the funds provided for the generation of rural
employment are properly spep.t.

Sir, the Finance Minister has widened the
tax net. I welcome it. There are some areas
where the Finance Minister has to concentrate
even though there are objections from various
quarters. When Mr. V. P. Singh was the
Finance Minister. I made this suggestion.
Even after this I have consistently been saying
this. In this country, 10 per cent of the
farmers are big landlords.
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Ninety per cent of the farmers  are marginal
and small farmers. These big landlords
create a lobby and see that there is no tax on
agriculture income. If the Finance Minister
brings them under the tax net, the small and
marginal  farmers Will not  be affected. I
want the Finance Minister to make a study on
this because these 10 per cent people, who are
having large areas of land, who are getting
income out of those lands and who are
enjoying the infrastructural facilities such as
water, electricity, etc. provided by the
Government, are not contributing even a single
pie to the exechequer of the  Government.
I want the Finance Minister to probe into the
matter and see  that these people are brought
under the tax net because your policy now is to
broad-ening the tax structure was widely
appreciated. Though such a measure receives
opposition from various quar_ ters  including
the vested interests, thisis an area
on which the Finance Minister should concen-
trate. You tax the rich and leave the poor. That
should be the policy I think, definitely the
marginal and small farmers will not be
affected. The big farmers who  are getting
lakhs and lakhs of rupees of income out of the
land and who enjoy the benefits of the
Government, do  not pay anything to  the
Government. And you should take  steps so
that they also pay something to the Gov-
ernment.

SHRI VITHALBHAI M, PATEL
(Gujarat): What is the percentage? It is only
one per cent.

SHRI V. NARAYANASAMY: It is 10 per
cent, according to me. This is the problem
with we people. We do not study and we say
that it is only one per cent. It is not one per
cent. You have the tobacco barons. You are
on the Tobacco Board. A lot of black money
is generated in the tobacco sector. Do you
know that? You do not know So, this is one
area on which the Finance Minister should
concentrate.
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As far as Defence is concerned, the
allocation that has been made is quite
satisfactory. Our neighbours are trying to
concentrate on India. They are trying to
destabilise our country. I thank the Finance
Minister for giving a thrust to the Defence
sector. It is of vital importance. The provision
that has been made is quite large and I thank
the Finance Minister for this

Now, coming to the alarming
proportion of interest which the
Government is paying. I think, this is a serious
thing which has been continuing for years. And
Rs. 46,000 crores have been provided for this.
It is a big amount which the Government of
India can use for other developmental
purposes. Some  of the hon. Members have
also raised this issue. It is a matter of serious
concern. The Finance Minister should also
concentrate on this. The money that is be being
paid by the Government by way of interest
in respect of various saving schemes should be
minimised. On the other hand, he has done a
very wise ting by reducing the interest rate by
one per cent which is quite welcome.  There
is a large-scale appreciation from the people
who are getting money through the various
financial institutions for  industrial and
other purposes. Another concession that has
been given by the Finance Minister is in
respect of capital goods industry. Sir, in the last
three years or for that matter, in the last last
five years, the capital goods industry is getting
only a limited concession from the
Government of India. Now, the Government
of India is giving the necessary thrust to this
area so that India can develop infrastructure
industries with indigenous technology  and
indigenous equipment. Hitherto, we have been
importing  important  machinery  from
abroad. And we have also been
borrowing technology from abroad. With
the  concession  given by the Finance
Minister, the capital goods industry will
fully utilise this
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opportunity and they will help in developing
the infrastructure for large-scale industries. Sir,
one bungling is going on in this area. I wrote
to the Commerce Minister. And I would also
like to bring it to the notice of the hon. Finance
Minister. In countries like Germany and Japan,
they have got some machinery which is junk
and which is outmoded. What will they do
with this machinery? They do a little painting
and a little repairing. And they bring it as
second-hand machinery into our country. They
dump it in our country. This is happening. And
the people who are importing that machinery
quote a higher price here and thus they are also
getting the benefit. This kind of imports are
taking place as far as the secondhand
machinery is concerned, in the capital goods
sector. I want the Finance Minister to pay
attention to this. He should see that the
loopholes are plugged. And I am very glad that
I received a reply from the Commerce Minister
saying, "we are vigilant." I want the Finance
Minister also to look into this aspect so that
this particular area is taken care of. In the
public sector when disinvestment scheme was
started, there were objections from the
Opposition parties, particularly from the Left
and Janata Dal saying that this Government is
going to close down the public sector units.
The policy of the Government has been
pronounced not only in this House but also
outside by the Finance Minister and also by
the hon. Prime Minister, not only in India but
also abroad, saying that we will follow the
middle path. The Prime Minister had also said
that we are not going to close down the public
sector units and wherever required, we will
raise our resources through the public and see
that the unviable public sector units become
viable. Now, what-is happening is, that to
make those units viable, you are trying to
pumo money into them. The Government
shoul have a clear_cut policy on this issue. If
the industry is in the red and if it cannot he
revived there should be
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a definite policy for it. What you are doing is,
you are trying to club the profit-making unit
and the loss-making unit together so that the
public and the share market could be attracted
and you are able to raise funds. But you are
not able to revive the industrial units which
have become tick. The Price Minister had said
that if the industry could not be revived we
will not be able to re-open or run it. On those
lines you should have a clear-cut policy. Let
the private sector take care of the units which
are in the red. You have to take 60 the middle
path.

Coming to small-scale industry, this year a
lot of representations have been made to the
Finance Minister because the Finance,
Minister did not differentiate between the old
units and the new units which are now com.
ing up in the countrly. He has removed the
exemption enjoyed by smaller units earlier and
because of this, small industrialists axe
suffering. I myself met the Finance Minister
and made a representation relating to
cosmetics industry. This industry hag so far
been dominated by the multinationals in this
country excepting one or two larges houses
like the Tatas and Birlas. Now, small indus-
tries are coming up, specially in the South.
Take, for example, the shampoo sector about
which I want to specifically make a mention.
Presently, the persons who are manufacturing
this item shampoo, in packets do not have any
marketing mechanism. They run it as a cottage
industry in tih'eir, place. In my own small
town with a population of about 2,50,000
people, more than 5 thousand families are
surviving on this industry earning about Rs. 30
to 40 thousand per year, and giving
employment to rural people, without any
support from the Government Now that you
have removed the exemption clause, they are
not able to compete with to multinationals, for
marketing their pro-ducts. The Government
does not give
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them any support for marketing their products.
There has been a great hue and cry from other
cottage industries from the Khadi and village
industries because they do not bave any in-built
system for marketing. And all these industries
are suffering. They are not able to market their
produce in competition with other companies.
As a result, all these cottage industries are
suffering.  Sir, the shampoo industry which is
more than five years old. which is employing
more than 40,000 persons in my place, is facing
closure. They would not be able to run this
industry. It is a common man's item. They are
selling it in satchets. It costs just  one

rupee. This common man in the villages is
using it_ As T said, it gives
employment to 40,000 persons. In this

connection, I gave a representation to the
hon. Finance Minister. Kindly revive this
industry. This is an age-old industry which
has noin-built marketing mechanism. Now,
new industries are coming up. Therefore,
you should extend the concession for some
more time. In regard to the representation that
has been given to him, the Finance
Minister can, through his own source, have
a study. Somehow, you should try to help this
industry which as I pointed out has no mar-
keting mechanism of its own  They cannot
fight with companies  like Hindustan
Lever which has got a wide marketing network.
They can  kill such small-scale  industries.
Therefore. I would plead with the Finance
Minister to see that such industries are given
protection by the Government by extending
excise duty concessions so that there could be
more generation of rural employmsnt.

Sir, its a very good measure that the Finance
Minister has taken in regard to fiscal
management. We find that most of the States
run into overdrafts. Some of the State Gove-
rnments could not pay even salaries to their
employees. By fiscal management alone, the
Finance Minister would be able to control
inflaticyn. 1
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know he is very serious about it. Immediately
after the presentation of the Budget, he said
that though we need not be worried about the
fiscal deficit, it still had to be taken care of.
He is very keen to see that it is taken care of
this year.

Coming to my State, Pondicherry, the
planning Commission  allocated funds for
this year, i.e. 1994-95. Then, we received a

communication from the Finance Ministry
saying that from our Plan allocation,
Rs. 31 crores had been cut. Rs. 31 crores

has been cut from the total allocation agreed
to earlier. The Chief Minister received
this letter. He was able to find out the  reason
for it. They said that this was because in the
case of the other States also, a cut had been
made. Sir, the Union Territory of
Pondicherry is directly under the contol of
the Central Government. It is a Union
Territory with a Legislature, like Delhi. Mem-
bers of Parliament from Delhi made a
representation to the Planning
Commission. The Deputy Chairman of the
Planning Commission  gave an assurance
that Delhi's Plan size would not be cut.
But as far  as our State is concerned, we have
not receievd any  positive reply so far. You
wanted us to mobilise resources. We have done
it.  Therefore, you should allocate funds to
us as per the ratio accepted by the Ninth
Finance Commission. I would request the
hon.  Finance Minister to kindly see that the
allocation which had been made for the
Union Territory of Pondicherry is not cut
because we are mainly dependent upon local
resources and we need to support the
developmental activities in the State in a big
way.

In the end, I would say that it is a growth-
oriented Budget. It not only helps the
taxpayers traders and industrialists, but it also
gives an impetus to all-round development in
the country. I support the Budget and I thank
the Finance Minister for giving us a soft
Budget. ThanK you.
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SHRI RAM JETHMALANI very proudly the Finance Minister
(Karnataka); Mr. Vice-Chairman, Sir, this reminds us? Our human resources

long wait is worthwhile because however
small the attendance is in the House. I find
that at least the hon. Finance Minister is here.

SHRIM. A. BABY; Quality is important;
quantity is not important.

SHRI RAM
You are right.

JETHMALANI:

Sir, when the hon. Finance Minister and
the Government. ~ Of which he is a part, had
embarked upon the new economic policy; you
would, perhaps, recall that I had broken ranks
and supported them, while standing on this
side. Sir, I still maintain that the Government
has struck a right course. It is on the right
track. And when I heard the speech of the
hon. Finance Minister, what struck me as
most remarkable was the last paragraph of his
speech which he ended up with a peroration,
the first part of which made me feel proud as
an Indian citizen. He told the House, where he
spoke, that "this Budget is inspired by a firm
conviction that India has all the material and
human resources to be a front-ranking nation
of the world." I fully share this sentiment and
I fully share this cllectual tonvition of the hon.
finance Minister, tout Sir, those of us wno
have been concerned about the direction in
which the country is going and those of us
who have been concerned for quite some
time, have always been confused by the para-
dox that Indians wherever they go, they make
a success of themselves, wherever they go,
they not only make a success of themselves
but they win the affection and they win the
respect and confidence of those with whom
they compete and amidst whom they operate.
So. Sir; the paradox is that while Indians do
so well, India never does so well and has
never done so well. What is happening to
those human resources of which

seem to be flowering forth in alien
quarters and outside the country, but
something  goes  wrong  with  them
when they operate within our own
borders. Sir, the answer has been
provided by the Finance
Minister himself to this paradox. The answer
that he lias given is an answer worth ponder-
ing about. I hope what he has said is going to
be taken note of by the Government to which
he belongs, by his Prime Minister and by
others. He has reminded us off the famous
words of Rabindranath Tagore in the final
peroration where he said that he wanted to
built an India where "the clear stream of
reason has not lost its way into the dreary
desert sand of dead habit." I hope the Finance
Minister has asked himself that when he
started this new policy. He started this new
policy by telling -:he House that.

Indian economy was a shattered economy and
he said that ' we em-mark upon the awlful
task"—the awful task as he put it—of rebuild-
in?; the economy which he found in a shattered
state. Sir, why was the economy in a shattered
state? Why had we arrived at that point in our
economic growth where we had to break
comnletely with the past traditions and methods
of solving our economic problems and enter into
a completely new method of dealing with those
problems? I hope the Finance Minister has
pondered over this. In a budget speech one does
not fry to make political capital ard , one does
not apportion blame, but one thing must he said
that very often we on this side and some of the
vsaders of our political parties on this side, have
been blame for having produced the kind of
economic chaos that Mr. Finance Minister had to
deal with. This must be repelled and it will do no
good to the Treasury Benches to continue to lav
the blame for all the economic - ills
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upon the Opposition parties that have
occasionally come into power for brief
interludes of time. I wish to ask, did this clear
stream of reason which does not get diverted
into a dry desert, start for the first time in June
1991? Or was it flowing also from 1946, 1947
and 1948 when this ruling party came to
power? So, Sir® if we are to go by the clear
flow of this stream of reason; I think; looking
back to 'He last 45 or 46 years the blame mi he
squarely with those who are now quoting
Rabind. ranath Tagore. But Sir, this is not an
occasion to allocate blame. Let us. therefore,
not attack one another and let us not find out
who did what. Let us now think of the future.

We must start ~ with an accepted confession
of the Finance Minister that in 1991,
when he started the Indian economy was in
complete doldrums end it is with the
doldrums that he has to deal with. = He has
bean at the helm of affairs for the last three
years, and this is the fourth budget
which he has proudly presented. ~ But he has
expressed in his budget his own failures, his
own shortcomings and the non-fulfilment of his
projections and expectations which he had
harboured when he presented the previous
budgets. What is the reasons? And I hope
he has pondered over it. And, Sir, some of
the reasons which he has attempted  to give
for the failures which he confesses to are
reasons which I don't share. The reason is
to be found in one part of his peroration; and in
his peroration he says, "There is immense
danger if we falter or appear indecisive." And if
the policies upon which the Government
embarked have not yielded fruits which they
were expected to yield; orif you have fal-
len short of your targets: you have fallen
short bacause this is precisely what has
happened: you have faltered and you have
appeared indecisive. And this is the thesis
which I wish to develop a little bit during
the short time that I have at my disposal.
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Sir, if an honest introspection and analysis
has been done of the shattered state of the
economy—and I came to discover the real
causes—, the real causes lie .not, in any fault
or deficit in the savings of this poor country ,
because the economists and their records and
their statistics disclose that from 1950 to
1984 the national savings in India had
jumped from 10 per cent to 22 per cent and,
therefore, the fault primarily has not been of
savings. The fault has been of productivity,
and the oroductivity targets have failed. And
they have failed for four principal reasons,
which very distinguished economists have
pointed out to us.

The  first reason—and which  the
Finance Minister will take note of, because
unless this factor is totally neutralized,
there is going to be no success of any
economic policies, however theoretically
sound those policies might be—is the
extensive  bureaucratic control  over
production, investment and trade. I suggest to
the Finance Minister that he must pick up a
few young lawyers, good brilliant lawyers,
put India's Statute Book in their charge,
ask them to examine the hundreds of
statutes which exist upon our  Statute Book;
and those statutes purporting to deal with
trade, commerce, industry, distribution of

goods, distribution of services  and so
on examin, those statutes and find those
sections of each of those statutes in which

power is given either to the Government
or to officers of the Government to deal
with the economic process. In other words,
Sir, the whole Statute Book now requires to
be scanned for the purpose of discovering
where the bureaucratic tentacles have spread
into the economic process, and these tentacles
must now be abolished, and they must be
prompt-!v abolished. One of the reasons why I
supported the new policies was that 1
believed—and 1 have always believed—that
India is poor because there is corruption in
this country.
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Because of corruption there is no equal
and fair distribution of wealth and the Gross
Domestic Product. There are too many
persons who take an unfair share of the
national cake. That is why  the real pro-
ducts, even of our efficiency and, our labour, do
not percolate to the levels to which they
should percolate. Unless you dismantle the
bureaucratic and political 'control over the
econo mie process, you shall not register
the kind of success which your policies must
give you.  This is the project upon which you
must immediately embark and dismantle the
holds and tentacles. ~ You have now given up
the inward-looking trade and investment
policies. I was just talking to one of my
colleagues. He fold me very gracefully. " 1
understand you are supporting the liberalisation
policy, but how about globalisation?" To
that a short answer has been given by an
extremely distinguished economist who says
that the tele-coimmunications  computers,
transportation logistic revolution have permitted
global sourcing and developed a world capital
market. Both have made it easier for poor
countries to export to rich  countries and for
rich countries to source abroad in poor
countries. Effectively  everyone now has
an access to the same world's capital market,
more equal access to the capitalists has reduced
the edge that being bom in rich countries
used to give.  If we had not participated in
the new glotoa?. market that has come into
existence,, we would have been following the
same old folly and we would not have been able
to take the benefits of the changes that are now
taking place the world over. The world
has changed and a certain system has failed.
We discovered much to our amazement  that
the Soviet Union was not a great military
power. We also discovered that it was never a
great economic power. These discoveries do not
mean that anybody has to take the blame for it.
The system
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failed. It is nobody's fault. It is certainly not
the fault of the Indian Communist Party or
those who belong to the Communist party or
those who wedded themselves to the old
Communist doctrine. Systems change and
systems do not remain for long. They are not
immortal. Like human beings they too must
change. The system has collapsed. There is
nothing to be ashamed of. The constitution of
communism will always remain. Communism
has succeeded permanently in humanising the
face of capitalism and has given to capitalism
a generous dose, a generous transfusion of the
blood of compassion and the blood of concern
for the downtrodden and for the poor people.
This contribution of socialism and com-
munism will never be forgotten, therefore,
there is nothing to be. ashamed of. But the
system failed. And once the system failed—
we ware partners and participants in that
system—due to the mistaken policies of our
previous leaders. There is nothing to be
shamed of in acknowledging that those
policies have got to be changed.

The third and the most copious cause which
I wish to refer to—and this is where the halting
nature of the Finance Minister's own policies
comes into play—is that there has been an
incompetent and corrupt public sector,, much
of which is totally unnecessary. My suggestion
is— and this is a suggestion, which I am
making, not for the first time, but / have made
it years ago—that in dustrial units or in a group
of uniis which are not economically produc-
tive, you cannot expect high return's. A
Marwari money-lender can produce 21 per
cent return on your investment. And you have
pumped thousands and thousand of crores of
rupees of tax-payers' money into this
ideologically Buttressed units of pro duction,
and Mr. Jagesh Desai, as always was today
able to say that the
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public sector has not completely failed, they
have produced Rs. 3,000 crores of profit. But,
Rs. 3,000 crores of profit on what ievestment?
Sir, the enormous amount of investment that
has been made, you take into account the 3000
figure. It is really afoout one per cent. It is the
twenty-time divisioa of the profit which an
ordinary rt der in ths mar-ket will be able to
produce upon investment.

I said ten years ago that the public sector in
this country was totally vital. There are six
items where it is totally vital and there the
public sector should remain, whatever be its
productivity, whatever be its incompetence,
we cannot get rid of it That is Defence.
Atomic Energy Coal Petroleum. Railways and
selective mining sectors. Apart from these, the
public sector should be disposed of lock, stock
and barrel at distress prices.

At this point, I wish to dispel another notion,
I have just dispeiled
one attack which the Congressmen have
habitually levelled against the leaders of the
Opposition. But now I wish to dispel an
attack just made by the Opposition against
the Finance Minister and his party and his
policies. It has been said that this is a
decline of our economic sovereignty, we are
selling out to the multinationals and so on and
so forth and the last three Budgets including
the fourth one are the result of the inter-
national pressures and for the ladies and
gentlemen in the IMF and the World Bank.
This is very unfair According to me, this is
unfair  because the policies which  Mr.
Manmohan Singh is following:  whether he
wishes to own or not, are policies which
people like me have been advocating in this
country for the last 40 to 50 years. The great
Mr. Rajaji advocated these policies. The
great Minoo Masani advocated these poll
cies before he became a socialist and before he
became a disillusioned anti-socialist. ~ These
policies have been propagating them.
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PROF- SAURIN BHATTACHAR-YA:
Before he became a socialist...
(Interruptions)...

SHRI RAM JETHMELANI: During the
short interval he associated himself with
these policies (Interruptions) Therefore,

it is wrong to say that these are policies which
are being advocated by  economists of repute.
Some of them are Mr. Manmohan Singh's
friends and classmates in the universities,
who have been advocating these policies. For
example, Justice Bhagwati and Mr. Ashok
Mehta have been  advocating these policies
and  we have been advocating these policies
for a long time, irrespective of whichever party
I belonged to. Therefore, please dy not give
credit to the IMF.  In 1991 we were faced with
a shattered economy and you could not restore

this economy  and get  out of the clutches
of this shattered economy extended by
foreign aid and that foreign aid must

require a quality of a id-worthiness and aid-
worthiness cannot be determined by the figure
you want to borrow. It has got to be determined
to some extent by the creditor. That means
he is entitled to know that he is advancing
to a creditor who is worthwhile.  (Time bell) I
would like to mention two or three points in
two minutes. I thought that you have
promised to give me five finutes.

THE VICE-CHAIRMAN (SHRI
(SHANKR DAYAL SINGH): No. You
belong to a group where there are eight
speakers who want to speak.

SHRI RAM JETHMALANI: Then 1 will
quickly rush through.  In the opening part of
his Budget speech, the hon. Finance Minister
referred to the lethargy = which had overtaken
the capital goods industry. He said that,
otherwise. everything was right  with
the  industrial  growth But he said that this
particular see-to has been lethargic. I cannot re-
concile this with a later statement in  his speech
wherein ~ he says that  there was a Rs. 2000
crore—shortfall
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in the excise duty due to recession in some
high revenue yielding industries. Now which
are those high revenue yielding industries?
Are they the same as the capital goods
industries or are these different? I hope he will
resolve this issue and resolve this doubt which
I seriously entertain.

Sir, last year Rs. 5,700 crores were given to
the nationalised banks to make provision for
bad and doubtful debts. Almost the same
amount, Rs. 5,600 crores, less by Rs. 100
crores is again being given this year for the
same purpose. Now, Sir Mr. Ashok Mitra. |
yesterday, complained that there was no
tender in this Budget speech. Sir, one method
of taking away the tender from the Budget
speech is to resort to this kind of
'gobbledygook’ which word you must have
seen in the English dictionary, Mr. Finance
Minister, to use involved jargons so that the
real sense of what you mean to say is totally
suppressed. What you really mean to say is
that this money had been stolen from the
banks fey politicians and their favourites and
these are bad debts and now, we took to
transferring monies from the exchequer to
these banks to make up for the loss created by
a bad investment and credit debts which have
got to be written off. Sir, it is true that you
have created some kind of a Special Recovery
Tribunal. But please do not lay much store by
it because all these debts are totally unsecured.
You will be wasting time. You will neither
find the debtor, nor will you find recovery.
You will be carrying these Tribunal orders in
your hands and wasting more funds on
recoveries which, you know, you will not be
able to recover. You have promised that there
is going to be, now, ade-auate communication
of information about the defaulters. This
information about defaulters must be com-
municated not when suits are field, but they
must be communicated when the first default
takes place in the return of  the loan. It
must be
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communicated to every single banking and
financial institution and you will have the use
of a computerised system so that anybody
who can press about a prospective debtor who
goes for funds. I know it for a fact that from a
branch office of a bank communication goes
to the Reserve Bank. It reaches another clerk
in the Reserve Bank who knows nothing about
what the subject-matter is. The process of real
trial has taken about six months and by the
time he writes another explanatory note,
another one year has expired.

The Finance Minister promises amendment
to the Company law and I understand that a
new Amendment Bill, a new Company law, is
on the anvil. There are three things which
have to be taken care of; the honesty of the
prospector.7, the transparency of the balance-
sheets and the role of the Company Law
Board. I say it from my experience—and this
is no reflection on anybody—that some
members of the Company Law Board have,
certainly not distinguished themselves either
for their competency or for their integrity and
the Company Law Board is exercising
paowers which once vested in the High Courts
and these powers must be shifted back to the
High Courts.

Lastly, I would like to say a few words about
one Of the most copious causes of our
economic failure, and that is the prevalent
corruption. I do not wish to devote much time.
It is a phenomenon with which the Finance
Minister is familiar. But I hoped the Finance
Minister who came to be a Finance Minister
with a clean slate, with no strings of a
politician, with no kind of attributes which we
normally associate with a politician, would
reform the system and not himself become a
victim of the system. Here, I find, from his
Budget, that he has picked up already a fair
amount of flattery, a fair amount of variation
from the historical truth and a fair amount of
shying a away from calling a spade a spade,
corruption. Unless you deal with it. what-



409 Special [ 16 MARCH, 1994 | Mentions 410

ever your 'ism' whether it is capitalism or
communism or socialism or any other 'ism',
India will remain poor and the poor shall
remain and become poorer. Deal with that
firmly and you will have the support of the

entire nation.
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI MARGARET
ALVA): ... The Business Advisory
Committee had decided that the House would
sit late to complete the business, if necessary.
There are a number of speakers who are still
wanting to speak on the Budget. We are
prepared to sit. But if the Members would like
to guillotine the dis cussion, we have no

problem. (In. terruptions)

PROF. VIJAY KUMAR MALHOTRA:
No, no. If the House decides something, you

can't change it oft and on. (Interruptions)

SHRIMAI MARGARET ALVA; Sir, I am
sorry to say that the Members who are now

speaking do not come

to the Business Advisory Committee's
meeting. Their leaders agree with something.
Their leaders said that they would sit late, if
necessary, so that the Members could
participate in the Budget discussion. Tomor-
row, there are three Ordinances to be passed.
Tomorrow is the last day as far as official
business is concerned. The day after tomorrow
is the Private Members' day. So, tomorrow,
the whole day, we have three Ordinances
which are going to be com pleted. Therefore,
there will not be time for the Budget. If you
do not want the Budget discussion, I have no
problem. (Interruptions)
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SHRI S. VTDUTHLAI VIRUMBIL: Sir, we
can continue the Budget discussion till mid-
night ater the Special Mentions are over.
(Interrup--iiows)

SHRI V. NARAYANASAMY; Sir, after
the Special Mentions are over we can
continue the Budget discussion.

SHRI V. NARAYANASAMY: Sir, kindly
take up the Special Mentions. After the
Special Mentions are completed, we can
continue with the Budget discussion.
(Interruptions)
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+[ ] Transliteration in Arabic Script.
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I have heard everybody. Now, I am giving

my suggestions. Don't worry at all.

SHRIMATI KAMLA SINHA; Mr. Vice-
Chairman, you cannot rule like that.

(Interruptions)

SPECIAL MENTIONS

Threat .to Environment due to
felling of treeg
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Demands of non-Graduate Vetern-ary
Practitioners

SHRIJ. S. RAJU (Tamil Nadu): Sir, I wish
to draw the attention of the Government to the
protest march by the Veterinary Services Fede-
ration of India on 9th March, 1994 de-'manding
implementation  of their charter of demands.
The Union Government speaks volumes about
the need to protect both the wild animals
and the livestock. Only two weeks before,,
the hon. Minister for Agriculture. Dr. Balram

[ 16 MARCH, 1994]

Jakhar,said "The  energy produced by the
livestock of the  countryis  worth Rs. 1.000
crores a year. But it is unfor turitf fhat these
over 60,000 non-
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graduate veterinary practitioners in whose
hands the well-being of these animals rests,
are not given their due."

It is regrettable, after  the
announcement of the Fifth Pay Commission, not
even the Fourth Pay Commission's
recommendations have been implemented as
regards these Veterinary Practitioners. The
principle of 'equal pay for equal work' for the
non-graduate

very even

veterinary practi. tioners all over

re-comn. ended by the Fourth
Pay Commission and prescribed by the Indian
Council; of Agricultural Research, has not been
brought Into force. Grant of risk

the country, as

allowance,
strongly recommended by the Pay Commission,
has been ignored. These practitioners have to

treat animals affected by rabies, an thrax
brucellosis etc. and run the risk or
contacting these diseases. There toitf, the

Centre would do well to give equal pay and also
risk allowance to these
tioners.

non-graduate  practi-
this, they have been
the constitution of National Board
for Veterinary professional

Besides
demanding
examinations,
provision of in-service training to non-graduate
vet-eninary practitioners,
the National

as recommended by

Commission  on Agriculture,

grant of professional status to the non-graduate
veterinary practitioners as registered
veterinary practitioners, adequate promotion

'Prospects and

time-bound promotions. These

are their major demands.

Having realised  the need to promote and
support agriculture in the country, the
Directorate of Extension under the Union
Ministry of Agricul, ture formulated a scheme,
providing incentives ,to agricultural
extention workers. It is a welcome
scheme. But I wonder why that scheme has
not covered the workers in the veterinary and
animal husbandary fields Without livestock
agriculture in India vauld come to a
standstill. Ther fore,  the existing scheme
of incentives be extended to the veter-



